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Introduction:-

The Consumer Protection Act, 1986 is one of the benevolent social legislation intended to protect the
large body of consumers from exploitation. It has become the vehicle for enabling people to secure
speedy and in-expensive Redressal of their grievances. To provide cheap, speedy and simple redressal
to consumer disputes, quasi-judicial machinery is set up at each District, State and National levels called
District Forums, State Consumer Disputes Redressal Commission and National Consumer Disputes
Redressal Commission respectively. At present, there are around 625 District Consumer Forums, 36
State Commissions with apex body as National Consumer Disputes Redressal Commission
(NCDRC) having its office at Upbhokta Nyay Bhawan, ‘F’ Block, GPO Complex, INA, New Delhi-
110023. The details of addresses of consumer forums are available at http://ncdrc.nic.in.

To improve operational efficiency, coordination, accessibility and speed in judicial administration that
shall lead to improvement in time bound justice to the consumers, the Department of Consumer Affairs,
Government of India has launched a scheme for “Computerization and Computer Networking of
Consumer fora in the country” called CONFONET through NIC.

To set up Information Communication Technology (ICT) infrastructure at Consumer Redressal fora and
provide IT solutions in order to achieve E-governance, transparency and efficiency at all the levels of
consumer disputes redressal fora. The project is being implemented to achieve the following objectives:

a) Transparency among the courts, court system and consumer.
b) To facilitate Reporting and Monitoring.
c) Meeting the targets in a more efficient manner.

d) Time efficient Record search through various queries in the application software.

Audience
e Intended audience of the software is the entire staff of District Consumer Fora, State Consumer
Disputes Redressal Commission and National Consumer Disputes Redressal Commission which is
directly linked with such court cases.
e The software is further intended to be used by the judge/ member of the court where the cases
will be heard.
e Advocates, consumers, bar councils.

Purpose
The current version of the software as well as that of user manual is 2.5. Purpose of the
software product is as follows:
®* To render speedy justice to the consumers with better legal output to bring about transparency
and uniformity in the judicial system.
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e To reduce the workload of the staff of the consumer fora considerably.

* To enhance efficiency and result in expeditious disposal of pending cases.

e To process voluminous data with increased speed without losing accuracy thus resulting in
greater litigant satisfaction.

Contact
e The contact details of NIC Officers are available at the Confonet web portal
http://confonet.nic.in. The Consumer forum staff, if face any technical problem, may contact at
below mentioned officers at NIC Hgrs. New Delhi.
> Confonet Support Team at 011-24367337

Mr. V. Kumara Jegan, Systems Analyst (Phone No. 24305251)

Ms. Lily Bisht, Sr. Systems Analyst (Phone No. 24305245)

Mr. Arvind Kumar Sharma, Technical Director (Phone No. 24305254)

V V V

In addition, to coordinate implementation of Confonet project, the NIC State Coordinator may
be contacted, whose details are also available at http://confonet.nic.in.

Types of the cases filed in the application-

Consumer Case- cases are filed against where the value of the goods or services and
compensation claimed within a period of two years from the date on which the cause of action
has arisen.

Miscellaneous Application- the application is just like a document attached to any live case like
CC, EA, and FA.

First Appeal - Appeal filed against a case for which the complainant is not satisfied by the
decision of the court. It is done in a manner like DCF->SC->NCRDC within 30 days of order.

Execution Application- This type of case can be filed when judgment came and party is not
implementing court judgment. Complainant, files this case against respondent who is not
obeying court judgment.

Transfer Application- This type of application is filed in case, where user needs to transfer the
cases. The execution of this application allows the consumer forum to transfer the case; from
district forum to state commissions and state to NCDRC.

Revision Petition-A case which is pending before or has been decided by any State Commission
can be filed within a period of ninety days from the date of receipt of the order.
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Interlocutory Application- This type of case can be filed against live cases. It provides
provisional decision given in an intermediate stage between commencement and termination
of cause.

Caveat Cases-Filed as a document in state & DCF forum, for FA & RP cases. A case which has
been listed in state commission, the appeal/ revision petition for that case number has to be
entered.

Review Application-This type of case is filed to review the order. It should be filed within 30
days of justice.

Product features

Login
User simply needs to visit the link http://ocms.nic.in/OnlineCMS, in order to access the

application. This action will redirect us to the thread as shown below.

( ConfoNet )

C Case Monitoring Syst

SELECT LOGIN TYPE

Select State e

Password then click Login.

Designed & developed by

NATIONAL in
INFORMATICS EaE =
CENTRE E ==

The IT Support Professionals
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= Check the “district forum” tab in case you wish to login from the district accounts, herein we will login
from the state commission account, which is quite similar in manner as that of district forum.

In case you enter the invalid Login credentials, you will get an error message stating “Invalid login”.

Set application parameters
Remember when you are login from any specific state commissions for the very first time, you need to
set the parameters. Contains the basic information related to that state commission. Here in after login

( Case Monitoring System )

et Application Parameters

we will get the thread as shown.

State: Daman and Diu

*Set Heading For The Reports:
Old Case(cC )
O New Case(cc/1/gbos)
t1:1Te T

Continue

ch Tha g d = £

Check “Old case” or “New case” format as per your requirement and then click continue.

After setting all the parameters click “log-out” and then click login again for further processing of the
application.

Add members

Click on the “Administrator” tab, at the left hand side of your dashboard menus; which will further
expand to the “Add member” tab, simply click on this tab; which will then redirect us to the thread as
shown below.
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/= Admin - Enter Member - Windows Internet Explorer

G- &

10.1.11.113 DIESEA
File ~Edit wiew Fawortes Tools  Help
T Favorites |35 |+ | p NICEMAIL(WSRY) ver 5.0 (fed) | € Admin - Enter Member x Bi-8

Case Monitoring

Welcome 1
LogOut resident/Member
Change Password
FILING
DEALING
ASSISTANT
COURT ROOM
MEMBER

** gefore changing the Active St

s, Please Check the
status of the current President/

President/MemberStatus

RECORD ROOM
REPORT
ADMINISTRATOR

mber by clicking here

= All Fields areffandatory
President/Member Name:

Online CMS 1.0

Surname: [HONABLE MR. JUSTICE | &
Designation: | pRESIDENT ||
Active Status:

Justice Status

Done

J Local intranet

Fh -

#,100%

~

—Enter all the credentials being asked by the application and then click “Continue”. This will then result in
successful member addition into the application.
Add notices

Click on the “Administrator” tab, at the left hand side of your dashboard menus; which will further

expand to the “Add notices” tab, simply click on this tab; which will then redirect us to the thread as
shown below.

Welcome 1

C Case Monitoring System ) :

>

LogQut

Change Password
FILING
DEALING

COURT ROOM
MEMBER
RECORD ROOM
REPORT
ADMINISTRATOR

Enter all the information in the schemas provided, and click continue tab to update the desired notes on

the application.

Successful login will lead us to the thread as shown below, which is generally comprises of following

options

Notice

hote Atereed
Signatory =g

o
Notice Tesxt y1ocicel for state forum sikkim/

=
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( Case Monitoring System )

District Forum
Welcome: admin
State: Kerala
District: Alappuzha

COURT ROOM
MEMBER
RECORD ROOM
REPORT

NATIONAL hl
INFORMATICS %2
CENTRE =

e  Filing: for filing the fresh cases.

e Dealing Assistant: precise cases details are entered, only then it will allow for the actual
hearing.

e Court Room: contains information and process flow.

* Member: for accessing the updated cause list, along with searching options.

e Record Room: Archive of Old cases.

e Report: for accessing the segregating information related to CONFONET, which can further be
used for auditing and analysis purposes.

e Queries: for accessing the information related the cases based on different filters.

* Administrator: responsible for application configuration.

> Case Filing
Click this option for filing the fresh cases into the application. Comprises of following three modules

® Scutiny and case filing
e Acknowledgement
e Check next / previous case number

Scrutiny and case filing
Screen shot showing “Scrutiny and case filing” thread
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%

District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LoqOut

thange Password Case Type : Select

Select
Execution Application(EA]

o DEALING L Fppication(i,
ASSISTANT coneatm ettty

dmmiinT naaka

Submit

Selecting the case type will redirect us to the next screen as shown below.

C Case Monitoring System )

District Forum
Melcome: admin
itate: Kerala
district: Alappuzha
i I e . L

‘hange Password Case T [ consumer casetccy ~ O rfreTce ick here

FILING
DEALING
ASSISTANT

Scrutiny

Index
Complaint with affidasit
SuEmERInE AEaummEns i (o 5 e el o0, e E ey o

MEMBER

o e rneling eemmElims i o

BB RO Limitations, if any(Z years from cause of action]
REPORT w\ Ay
QUERIES

T L TR e

ADMINISTRATOR

Select the documents list attaches along with your application, failing to provide the mandatory
document will result in generating the Error Message as “Mandatory documents have not submitted”.
Check RBT(Received by transfer for State Commissions) in case your case seems to be compile with the
RBT standards.

Screen shot showing “Scrutiny and case filing” thread

( Case Monitori

District Forum

Welcome: admin HEAL
State: Kerala
District: Alappuzha
LogOut
Change Password Case Type : Select v
selact
o FILING Execution Application(EA
Interlocutory Application (LA
)
HEAE Miscallanaaus Application(MA) .
ASSISTANT consumer case(CC Submit

darainT o

Selecting the case type will redirect us to the next screen as shown below.

10



User Manual Confonet| 2014

C Case Monitoring System )

District Forum

#elcome: admin Scrutiny

itate: Kerala

Yistrict: Alappuzha

2q0ut R N e

e M consumer case(CC) v T o m it here
EILING

DEALING
ASSISTANT

Index
Complaint with affidasit

SuEmERInE AEaummEns i (o 5 e el o0, e E ey o

MEMBER
RECORD ROOM
REPORT
QUERIES
ADMINISTRATOR

o e rneling eemmElims i o

Limitations, if any(Z years from cause of action]

SEOTNS i

9Select the documents list attaches along with your application, failing to provide the mandatory
document will result in generating the Error Message as “Mandatory documents have not submitted”.
Check RBT in case your case seems to be compile with the RBT standards.

Filing a consumer case
Click “Submit” tab as shown above, this will lead us to the screen as shown below. Fill all the information
asked by the application. Remember you cannot skip the information asked as mandatory*. And then

click continue to update it into the application. This will further acknowledge us about the recently filed
case, with case number, date of filing and category etc.

11
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/= Case Filing

- Windows Internet Explorer

@.; )~ (el 10.1.11.08 7| [+][=| B [[2]-
File Edit “iew Favorites Tools  Help
x Google ‘ v|-'] Search ~ | 8§ Share | More 3 SignIn 9 -
i Favorttes |55 - | &y NICEMAIL(WERY) ver 5..., | €8 Acknowledgment - Cha... | @ Case Filing % () Acknowledgment - Seq. .
kT {__Case Monitoring System ) -
oL Consumer Complaint
State: Kerata
Dt Emasam A —————
Lanout *Date OF Filing : =Det= Of Hearina :
Snanas eazmwam
Eriine ST o e — Care i s Coneary T —
DEALING
ASSISTANT
w Last filed Case No: No Case Filed Yet Next Case No: cc/13/1 #
RECORD ROOM
e T O P SR —
ADMINISTRATOR
e Comptaint registration Fes Detats
Sniine M 1.0 sz iroinn
FoR Detatie
— T (—
Fmmereen EamAen
——
Compiamnants Detans
e — [ Serior crzen O wiaow | e
B I |
Respondent's/Opposits Party Detalls
B E— [ sersorcroeen O wsew I
P —
CaceTvpe: [concumercazetce |
e i |
[
L continue ] -~
Done & Internet Gn v Ersm, -

Similarly you can file for the appeal, caveat and interlocutory application case. Remember for
Miscellaneous application cases they should be filed against any live or disposed cases. For filing
select any case from the link or from the search option.

If you are filing a case against a live case then search the live case and fill the advocate details as
well as date of filing, date of hearing, category and all other required details.

DEALING
ASSISTANT
COURT ROOM
MEMBER

RECORD ROOM
REPORT
ADMINISTRATOR

Online CMS 1.0

C Case Monitoring System )

Miscelleneous Application

= “Dat= .
Live o Sesrch [ccrzszo11 w|  or[ozjoeszoin [D=t= " [gs/08/2011
° Normsl Filing - I
Typ=

e R
e Category -

Complainant's Details

Cas= Sub Sub Sub
Category -

1

*Petitioner's Name : | vimesh W

[] Senior Citizen ] Widow (m] :'_"z:ii:';"
Respondent's/ Opposite Party Details

*Respondent's Name - [ramesh %
Advozate’s Name =

o Ty - [rceiorees Ropese]

[ senior Citizen [] Physically

handicap

Ramaris -

—>Fill all the information in the schemas provided and then click continue, to update the desired
application into the system.

12
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—> If you want to file the MA case as a normal case, click on “normal” tab as shown in the filing page.

( Case Monitoring System )

District Forum
Welcome: admin
State: Kerala
District: Alappuzha
foqUut *Date *Date

Chinds Pasnar *iveibisposed [ search po V| o oaesmere of [ 7oa/zn1a
[P P r—— Filing Hearing
—— : :

Miscelleneous Application

# FILING
o DEALING
ASSISTANT Type | For Directions ol

This will then lead us to the thread shown below

= Lase Filing - Windows Internet Explorer

@_—‘/v &) 10.1.11.113 (5] [42][x] |

File Edit View Favorites Tools Help

iy Favorites |95 - oy NICEMAILL(WSRY) ver 5.0 (m... @ Case Filing % | Bl Computerization and Comput. .. - 8 —| @ ~ Page~ Safety - Took

= ( Case Monitoring System )

Welcome 1 i i
LogOut Miscelleneous Application

Change Password

FILING
DEALING i *Date
ASSISTANT el [E=isslo | offoz/12/2011 *Date OF Hearing :

Filing :

Type [ For Directions v
o= B N [s<ec | NGER S e e [saal]
Category : Select Category : Category : Select Category :

Complainant's Details

stitioner's Name : enior Citizen idaw :
*Petitionar's N Senior Citi wid ::ﬁ::::v

Respondent's/Opposite Party Details

G O] Senior citizen [ Widow P

\ Gase Type 1 [Miscellancous Appiicat]

Remarks :

Online CMS 1.0

T ——

L— > Enter all the information in the schemas provided; please don’t skip any mandatory filed. Simply click

continue to update the MA case in the application. We will get the acknowledgement window as shown
below, confirming our application has been successfully updated.

Case Mo : MAY LO /S 24

Date OFf Filing : 28/06/ 2010
Complainant : Youdhwveer Panwar
Opposite Party: Pampal Kumar
Category : Fimance
Date OF Admission Hearing : 22 /07 /2010

Filed Bhy: M- s

Dealing Assistant
Date of Hearing Noted 22072010 a2t 10.30 AN

Signature of the Portw.)
= i o

Ao et

13
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Filing a Review application case:

A

¥ (l:o<nfoNet )

e
&

24

( Case Monitoring System )

Welcome 1 i il
Review Application

LogOut

Change

FILING == RSt =i

DEALING I

ASSISTANT sttepon ] Complainant/Apes] e Datsoforder [ ]
COURT ROOM C

:E(II‘(?IEI? ROOM Appellant's Details

REPORT R

ADMINISTRATOR Advocstesame [ ]

*Complainant's Name :
hd

Online CMS 1.0 Respondent's Details

L 1
*Respondent's Name :

Remarks :

Filing cases specific to states accounts:-

Besides these cases discussed above, we have other case like review application, revision petition and

transfer application cases. They are specific to states only.

These cases can be filed by clicking on the filing tab in the main menu; this will redirect us to the thread

as shown below.

C Case Monitoring System )

State Commission i
Welcome: admin Scrutiny
State: Kerala
LogOut

thange Password

Case Type : [select -
Select

Appeal(A)

FILING
DEALING

ASSISTANT
COURT ROOM
MEMBER

Caveat Cases(CV)

Execution Application(EA)
Interocutory Application(IA)
piiscellaneous Application(MA

Submit

RECORD ROOM

REPORT

QUERIES
ADMINISTRATOR

case(Ct)

Select the revision petition case, and then click submit to continue, similarly you can file a transfer

application and review application cases.

This action will redirect us to the thread as shown below.

14
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Enter all the necessary asked information in the system and then click continue. This will update the
application and in turn will generate the acknowledgment number for the same.

fj Case Filing-RP - Windows Internet Explorer |:“E|E|

@.:)v el 10.1,11,113 v (& ][ x] ] |[# -

File Edit view Favorites Tools Help

= = = »
57 Favorites B8+ | e NICEMAIL{WSRY) ver 5.0 (... l_fécase Filing-RP x I?ﬂ - B

] H,;l + Page -~ Safety ~ Tools - @lv

D C Case Monitoring System ) ’-‘

Welcome 1

LogOut Revision Petition
Chanae Password
FILING *Case l:l O = : *Date Of Hearing
A==t : c ted Date Of Filing : [02/12/2011 - =09 loas12/2011
DEALING No : cu::l‘!:;_'e (Dd/Mm/Yyyy)
SRR IEL i S [cedoammhy 0 | cwdcos
COURT ROOM Forum [ 2% : From(Dd/Mm)/ yyy): St St
Case Case Sub Case Sub Sub Case Sub Sub Sub
RECORD ROOM
REPORT
ADMINISTRATOR
Camplaint Registration Fea Details
Online CMS 1.0 Add IPO/DD
FDR Details
FDR No. FDR
(Enter Amount:
Nos Total (Dd/Mm/Yyyy) (Dd/Mm/Yyyy) :
Seperated By Amount
Commal(.])] of FOR )
] e [ ]
Bank/Branch : s

Complainant's Details

*Complainant’shame:[ ] [ Senior Citizen [ widow

Respondent’s/Opposite Party Datails

*RespondentsMama:[ | [ senior Citizen [ widow

CoseType+ [voonvoiionin ] AmschToCasemumbers [ ] Date of Orserioammiy [ ]
| =] 3

& Internet 43 - Rioow -

Dane

‘4 start [ 3 Gmail: Emsil A Lo P wsatae-pary [ Bico

net_Manuial .do... | 1§ ra.bmp - Pait & jamon, B % 114380
J

Important note:-

Application will generate the case number as soon as you submit the case. Application will result in
conflict or wrong result, where two or more simultaneously cases are being filed at the same time.

Condition 1:-

When two person are filing the cases at same time, the person who first hit the submit tab will get the
case number as CC/11/1. On the other hand second person will get the case number CC/11/2. The
next entry made by the first person will automatically fetch the case number as CC/11/3. In any case,
if the second person does not complete the filing process, then system will automatically assigns the
CC/11/4 for the next entry. Means there will be no entry for CC/11/2.

Condition 2:
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Two people may get the same case number, in condition where sequence number is updated at the

time of submission of case.

Case Filing -

Filed name

Description

Date of filing

Date of hearing

Case category
Case sub category
Case sub-sub category

Case sub-sub-sub category
DD IPO Number

DD amount

DD date

DD Bank

FDR number

FDR amount

FDR Date

FDR Expiry date

FDR Bank / branch
FDR Serial number
Complainants name
Advocate name
Opposite party name

Advocate name of Opposite party

Remarks

Registration date of the case; can be changed to
the respective past date, but restriction is there for
changing it to the future date.

System automatically assigns the date successive
by 7 days of “date of filing”. Can be changed as per
requirement, but cannot be any past date before
the date of filing.

For selecting the various types of cases, from the
drop-down menu.

Foe selecting any sub — type of case. segregated
according to two levels of specific case type

For selecting any sub-sub-type of case. segregated
according to three levels of specific case type
Segregated up to for four levels of specific case
Demand Draft number

Complainant registration fee

Issuing date of DD

Issuing bank name

Fixed Deposit number

Amount of FDR

Issuing date of FDR

Expiry date of FDR

Representing bank of FDR

Unique number of FDR

Person filing the complaint

Representing of complainant in the case

Against whom case is filed

Representing of opposite party

Comment, notice etc.

Filing IPO / DD Entry:-

Click on the Filing tab in the main menu, select the scrutiny and case filing sub level. Choose the type of

case you need to file. This will lead us to the thread as shown below.
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Welcome 1

caOut Consumer Complaint
hanas Password
SILING « insicates Hansstary ingus P
JEALING ~Dane orFmng : ~Date Qresaning -
ASSISTANT
:DUR-I: RDDM i ‘Cage Categary : Dmsunmm: Salact ng (Case Sub Sub Category : Salact bl ‘Case Sub Sub Sub Catsgary Salact hd
MEMBER Camplaint Registration Fs Detalis
RECORD ROOM
AEPORT et
ADMINISTRATOR FOR Detalls
g CME 1.0 amau:
FDR Na. {Enter Muitipi= FDR Nas :I (Enter FDA Date FDR Expiry Date :I
‘Saparatad By Commal.J) Tatal [Dd/Mm Yy © D MmVyyy)
Amau
orFoOA)
FOR
=27 ganiEranzn : N sew [ ]
b
Complainant's Detatis
T [ Sertar crtzen [ wiaawe [ vz

soveseshame:[ ]
Recpondant's/ Opposite Party Datalis
e [ sentor citzen [ widow =
acveseshame:[ ]

Ramar :

—¢tick on the add IPO / DD entry, it will generate the pop-window as shown.

m— |2'| 34 | oo |'|DDDD DD Date

Amount: (Dd/Mm/Yyyy) ¢

09/1/2011| §
_/

OO Bank : da |

—> Enter all the asked information in the schemas provided. It will generate the pop-window as shown

below
cosine ne . T N e
o0 Bani 3

ADD PO

DD/IPO Date DD Bank Operation
1/09/2011 bank of baroda Delete Edit

17
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Acknowledgement
This sub-module under filing is provided to fetch the confirmation report of the case being filed in the

application.

( Case Monitoring System )

District Forum
Welcome: admin
State: Kerala
District: Alappuzha *Zaleck Case Mot
LogOut

Change Password
FlLing

Scrutiny & Case
Eiling
Acknowledgement
e
Nesxt/Previous
Case No.
DEALING
ASSISTANT
COURT ROOM
MEMBER
RECORD ROOM
REPORT
QUERIES
ADMINISTRATOR

Acknowledgement

——> Click on the “acknowledgement” tab, resulting in the generation of the screen as shown above. This will
redirect in the generation of the acknowledgement window as shown below.

( ConfoNet )

C Case Monitoring System )

Welcome 1 i A
LogODut Goa State Consumer Disputes Redressal Commission

Change Password
Acknowledgment

FILING
DEALING
ASSISTANT
COURT ROOM Case No : CC/2/2011
MEMBER Date Of Filing: 29/07/2011
RECORD ROOM Complainant : vimesh
REPORT Opposite Party: ramesh
ADMINISTRATOR Catagory : AIRLINES
Online CMS 1.0 Date Of Admission Hearing : 29/07/2011
Filed By:
DD DETAILS
DD/IPO Na. DD Bank DD Date DD Amount DD Tote!
2134 bank of baroda  2011-05-01 10000
az3g bank of baroda  2011-09-01 1100 11100

Dealing Assistant
Date of Hearing Noted
29/07/2011 at 10.20 AM

Signature of the Party/
Authorised Representative Counsel
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Check next / previous case number:

This module is designed to get the information for last and next filed case in the application. Basically it
gives the Case Number*.

( ConfoNet )

C Case Monitoring System

District Forum .
Welcome: admin Scrutiny
State: Kerala
District: Ernakulam
LogQut

Change Password
FILING
Scrutiny & Case
Filing
Acknowledgement
Check
Next/Previous Case

Case Type: Selact v‘|'

Submit to fetch the segregated result, as shown in the screen.

( ConfoNet )

( Case Monitoring System )

District Forum
Welcome: admin
State: Kerala

o .

——

District: Ernakulam =ENo. Case Type Last Filed Case No. Next Case No \
1 consumer case{CC) cc/13/124 €Cf13[125%
2 Execution Application(EA) EA/13/11 EA/13/12&
2 Miscellaneous Application(MA) No case filed yet MA/13/1#
a Interlocutory Application{IA) No case filed yet IA/13/1%

RECORD ROOM
RFDORT

# The final case no. will be auto-generated through regular case filing and may vary due to incomplete
transaction.

—> Segregated list of last and next filed cases

Dealing Assistant
Comprises of fifteen sub-menus;

S.NO SUB-MENUS

Case Details

Issue Notice

Cause List

Pending Cases

Add Documents

Add More Complainants

Add More Respondents

Modify Additional Complainants

RN/ |H_R|WIN|F=

=
Y]
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S.NO SUB-MENUS

9 Modify Additional Respondents
10 Bunch Case Add

11 Bunch Case Remove

12 Modify IPO/DD

13 Add IPO

14 Add CompResp to EA from CC
15 Case Diary

Case Details

After filing the case, we need to provide its full detail information. It can be easily done through “Case

details” menu.

Click on the “case detail” tab, under the “dealing assistant” tab, in the main menu. This action will
redirect us to the thread as shown below.

( ConfoNet )

C Case Monitoring System )

Online CMS 1.0

side menus.

Important Note:-

Welcome 1
LogOut Dealing Assistants: Select Case
Change Password No.

 § | §

EILING L . -
DEALING r:"s "S:Ith?' De:el'!‘%l‘lﬂsbsf_:t?“t E:twrf‘:(rsite f[?tk'l'“e This is for the Modification after Dealing Asiltant Entry
ASSISTANT e et e ey e | as been done
COURT ROOM
MEMBER MterCaseNumber[  [SearcB> ter Case Number [ |search
RECORD ROOM bA* */Hodification (First Time)| Select ¥ Wodification after DA
REPORT
ADMINISTRATOR m

* Indicates Dealing Assistant should be dons for the first time after case filing

Click “continue” for next step.

20

Enter the case number, and then click search for filling full detail information.

N For the very first time, the dealing assistant entry for any specific case is done by accessing the left hand

—— Other subsequent entry for specific case will be done by accessing the right hand side option.
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( GonfoNet )

( Case Monitoring System )

Desling Assistants- consumer case(CC)

“oea e : [oejajzana

COURT ROOM
MEMBER
RECORD ROOM
REPORT
ADMINISTRATOR

[ munch cexn Hestr

vl o=t ~

Eatogery : |mone

Compisingn's Tateity

PP —

sl

O Mz 10

—>Enter all the necessary information in the text boxes provided; we can here edit the details of the
complainant, respondent as well as their respective advocates.

Issue notice
For issuing any notice to the parties involved in the specific case.

Click on the “Issue notice” tab, in the “dealing assistant” tab. It will redirect us to the thread as shown

( ConfoNet )

( Case Monitoring System )

Welcome 1
LogDut Notice
Change Password
FILING SslectCaseflotfcc ™ [Search
DEALING
ASSISTANT ‘ -
COURT ROOM Select flatice ¢ | Seec
MEMBER admission hearing
RECORD ROOM ContinEER
REPORT
ADMINISTRATOR

> Click “continue” tab, for the next step.

Corresponding screen shots followed will be like this
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( ConfoNet )

( Case Monitoring System )

Welcome 1
LogOut

Notice
Change Password i i
Select Complainant , Respondent to whom notice to be Issued

FILING
DEALING Complainant(s) Advocate Name(s)
ASSISTANT
COURT ROOM lvimech
MEMBER @t
RECORD ROOM
REPORT 4 }

Respondent(s) Advocate Name(s)
ADMINISTRATOR e Advocate Name(s
Online CMS 1.0 [¥] ramesh

Can

Click “continue”, for the next step as shown below.

ik

( Case Monitoring System )

Weicoms 1
LooDut Heading1
Chanos Password Heading2
EILING. Compiaint Case No. OC/2/2011
e .
DEALING
ASSISTANT i
COURT ROOM vimesh «wwPetitioner/ Appellant
MEMBER Versus
W i ....OppositeParty/Respondent
(s}
ADMINISTRATOR
Ta
Online CMS 1.0 & vimesh ——- (Complaniant)
i ramesh -—(Respondent)
noticel

Jjudge

Erint Save As HTML

FS —> To Inzert Complainant Address

F3—> To Insert Advocats Address

Click “Edit” in case you need to change the content of the notice

. Next screen in the process is shown
below

v ramesh ————— (Respondent)

neticel-new notice|

noticel-new notice

judge

Print

Save As HTML
F2 > To Insert Complainant Address

FS > To Insert Advocate Address

Click “Close” tab to issue the notice to the respondent, after entering the notice in the text box.
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Cause list
Segregated list

€

ﬁﬂ Most visited @ Getting Started Ij Mew Tab :3 Customize Links =' Free Hotmail Ij Windows Marketplace [

District Forum
Welcome: admin
State: Kerala
District: Alappuzha

ADMINISTRATOR

Online CMS 2.5

10.1.11,96:9081/OnlineCMSjcaurtraommadule. dovmethod=loadSelect CourtFor CLNewESkateld=17&DistrictId=5598LaginType=E

of cases whom, trial will be processed on that specific date.

E - Goagle

s

: windows Media I: Windows

C Case Monitoring System )

LT

wBe 4+ @

*3elect Date: [08/08/2014
*3alect Court |

*Select Format »

1

z
Order By Case Mumberi | 3
ALL

tab, to populate your desired list as shown below.

Enter all the information asked, select the court number from the drop-down menu. Click on “continue”

Welcome 1
LogQut
Change Password
FILING
DEALING
ASSISTANT
COURT ROOM
MEMBER
RECORD ROOM
REPORT
ADMINISTRATOR

Online CMS 1.0

( ConfoNet )

( Case Monitoring System )

_for State Commission |

Heading1
Heading2
(FOR FRIDAY THE 25 JULY 2011 AT 10.20AM )
Serial Case No. Case Title Name of Counsel
No.
Court No: 01
BEFORE:
For Admission Hearing
1. cc/1/2011 swati coperate ws.  philips pvt limited
2. cc/2/2011 vimesh Vs. | ramesh
Print Save As HTML Save As Word Document

Pending cases
This module is designed to get the segregated list of all the pending cases, currently waiting for their

trail.

Click on “pending cases” tab, under the “dealing assistant” tab. This action will redirect us to the thread

as shown below.
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( Case Monitoring System )

District Forum
Welcome: admin
State: Kerala
District: Alappuzha

LogOut [ select puration By
Change Password
*From Date: [01/01/2014
FILING #To Date: [08/08,/2014

DEALING
ASSISTANT
COURT ROOD,
MEMBER
RECORD RO
REPORT

QUERIES
ADMINISTRATOR

Pending Cases/Status

[ select vear By

Current vesr: (&) Previous Year: ()

Case Type : | Execution Application (EA) v

N~ Salact Report Type /
\ Case Humber [¥] case status [¥] pate of Filing /

——
Online CMS 2.5
complainant Hame Y] Respondent's Hame Hext Date of Hearing

— Enter all the information in the schemas, provided as per your requirement. Click on continue for

generating the desired pending list as shown below.

V ( ConfoNet )

R C Case Monitoring System )

Goa State Consumer Disputes Redrassal Commission
Pune, Maharashtra,

Waelcome 1

LoqOut
Change Password Cases Pending and Status
FILING Case Type : All
DEALING Period: 01/01/2011 To 20/07 /2011
ASSISTANT
W SMNo. Case No C lai [A || Name d /Opposite Party Name Date of Filing |Stage MNext Hearing Date
RECORD ROOM 1 |€C/1/2011 swaticoperate philips pvt limited 20/07/2011 Registered | 20/07/2011
REPORT 2 |ccf2/2011 vimesh ramash 29/07/2011 Registarad | 29/07/2011
ADMINISTRATOR
Online CMS 1.0

Print

Add Documents
If in any case, user need to provide or asked for any supporting documents related to case. He can do

the same by accessing this module.

Click on” Add documents” tab, under the “dealing assistant” tab.

( ConfoNet )

oY
/ Add Documents \
i FREEA wgﬁase Number and Clicke on Saarch [ | saarch N
ssfliece case no [Satece ]
(-

e
o DEALING
COURT ROOM

« MEMBER
o RECORD ROOM

REPORT

QUERIES
ADMINISTRATOR

Enter the case number or search for the desired case, click “continue” tab for the next step.
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——RECORD ROOM

Next screen

ROy 5

i

Welcome 1
LogOut
Change Password
FILING

DEALING
ASSISTANT

COURT ROOM
MEMBER

( ConfoNet )

( Case Monitoring System )

Add Documents

Cass Number : [cC/2/2011

Document Details

Document Name : [Driving Licenge |

Cancel

REPORT
ADMINISTRATOR

> Click on the “Add” tab, to add the desired documents corresponding to the specific case number.

—Clicking “continue”, will result in updating of the document in the application. You can see the

acknowledgement somewhat like this.

A

daf

Welcome 1
LogQOut
Change Password

( ConfoNet )

C Case Monitoring System )
i wiition

FILING

I (\Ducnment_r: for Case No. CC/2/2011 Sucessfully AM

———

Confirmation showing successful document addition.

Add more complainants
There are generally cases, where additional complainants need to be added into the case. We can easily

do; this by accessing this module in the application.

Click on the “add more complainants” tab, under the main “dealing assistant” tab. This action will

redirect us to thread as shown below. Enter all the asked information in the screen shown below and

click “continue”,

LoqOut
Change Password

EILING

= DEALING
ASSISTANT
COURT ROOM
MEMBER

® RECORD ROOM

= REPORT

e QUERIES

o ADMINISTRATOR

Online cMs 2.5

25

for next step.

C Case Monitoring System )

Add More Gomplainant

T T e G T e et
+Salect Case No for Adding Additional Complainant

Appellant’'s Details

s o | | Pl i oy |
*address ‘ Address
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Welcome 1

( ConfoNet )

( Case Monitoring System )

Acknowledgement-Add More

LogQut
Change Password Complainant
FILING e - -
DEALING you want to Add More Complainants then click Yes Button
ASSISTANT *alse Follow the Menu on the left side
COURT ROOM Toe
ER L €

RECORD ROOM
REPORT

ADMINISTRATOR

This is just a confirmation window, simply click “YES” for adding more complainants in the application.

Add more respondents
There are generally cases, where additional respondents need to be added into the case. We can easily
do; this by accessing this module in the application.

Click on the “Add more respondents” tab, in the “dealing assistant” tab. This action will redirect us the
thread as shown below.

C Case Monitoring System )

District Forum

Welcome: admin ondent
State: Kerala
Dirtrict: Mlappucha e Y

Select ¥

Loqout
thange Password

*Enter Case Number

FILING

DEALING
ASSISTANT
COURT ROOM
MEMBER
RECORD ROOM
REPORT
QUERIES
ADMINISTRATOR

Respondent’s Details

*Respandent's Mame [ ]
Wobile Ho.: +91- [ ]
Faxnes [ ]

Advocate/Counsel Fany s [ |
Mobile Mo bo1- [ ]
Faxves [ ]

*address Address

State : St

Online CMS 2.5

> Enter all the asked information in the schemas, click continue for the next step as shown below

%%? ( ConfoNet )

ﬁ-& C Case Monitoring System )

LoaOut i Acknowledgement-Add More
Change Password Respondent
EIIEI;:EI(:‘G *Do you want to Add More Respondent then click Yes Button
ASSISTANT *else Follow the Menu on the left side

SURT
MEMBER
RECORD ROOM
REPORT
ADMINISTRATOR

Confirmation window, click “YES” in case. User need to add more respondents.
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Modify additional respondent
This module is specifically designed for updating or modifying the details of the additional complainant.

District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LoqOut

thange Password

FILING
DEALING
ASSISTANT
Case Details
Bunch Case Add

C GCase Monitoring System )

Modify Respondent's Details

*Enter Case Number and tlick on Search

*Select Case No forupdalj

P

Issue Notice

Add CompResp Ta
EA From CC

Add 1IPO

Modify IPO/DD
Add More
Complainants
Modify Additional
Complainants

*address

District :

e ent | Select ¥ |search

Search

Respondent's Details

Advocate/Counsel TFany [ ]
Mobile Mot +51-[ |

Address ¢

District

State

Add More
Respondents

> Enter all the asked information in the schemas provided, click continue for confirmation and generation
of the acknowledgement, as shown below.

W

( ConfoNet )

) C Case Monitoring System )

Welcome 1
LogOut
Change Password [
FILING |

Dealing Assistant

Confirmation, it shows that details have been added successfully.

Similarly, we can follow the same process for “modifying additional complainants” also.

Bunch case add
This module is designed, to make master case and corresponding slave cases. Both cases are directly

proportional to each other, proceeding of master cases will be updated in all corresponding slave cases
as well.

Creating a bunch case master

— Click “case details” tab, under the main “dealing assistant” tab. At the time of filing the case details in
the screen shown below, check the “bunch case master”, to make it a master case.

Welcome 1

LogqOut
Change Password
FILING
DEALING
ASSISTANT
COURT ROOM
MEMBER
RECORD ROOM

Dealing Assistants—
Miscellaneous Application
)]

*Case No :

MA/1/2011

select

RFPORT

27
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*Date :

01/08/2011

*First Hearin g Dat= :

01/08/2011

Supplementary Cause List
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Now click “continue”, and it will become your master case. To, make a slave case corresponding to this
master case. Click “bunch cases add” tab, in the “dealing assistant” tab. This will redirect us to the

thread as shown below.

( Case Monitoring System )

District Forum

AR Bunch Case Addition
State: Kerala
District: Alappuzha Enter Case Humbertosearch [ | search
LoqOut *Saleck Bunch Case Master
Change Password
W em e ©oee tw i foms
*| EILING Enter Case Number to search
= DEALING
ASSISTANT #5alack Case Humbers o be bunched
+| COURT ROOM
o MEMBER O create neu cases to add to the bunch
o RECORD ROOM *Enter the number of Bunch Slave Cases to be created:
» REPORT
| QUERIES Add o Bunch Cace

Now we have two conditions here

Condition 1: Creating the existing case as the slave case, we can add more than one slave case under the
master case.

Condition 2: Creating the fresh slave case, remember if your Master case is MA then your slave case will
also be of same category, l.e. MA only.

Executing condition 1:

V (_ConfoNet )

—

Welcome 1

( Case Monitoring System )

LogOut Bunch Case Addition
Change Password
FILING Enter Casae Number to search £
DEALING Select Bunch Case Master
ASSISTANT
COURT ROOM (@ agl an axisting Caza to the bunch
MEMBER Entar umber to search
Search

O Select Case Numbers & be bunched
REPORT
ADMINISTRATOR. O Create new cases to add to the bunch

Enter the number of Bunch Slave Cases to be creatad:
Online CMS 1.0

Add to Bunch Case

— Click on the radio button, and then click “add to bunch case”.

Executing condition 2:

Choose the radio button “create new case to add to the bunch” as shown below, enter the number of
slave case need to create and then click “add to bunch case” tab.
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District Forum
Welcome: admin
State: Kerala
District: Alappuzha
Log Out

Change Password

o FILING

* DEALING
ASSISTANT
COURT ROOM
MEMBER
RECORD ROOM
REPORT

( Case Monitoring System )

Bunch Case Addition

WEnter the number EF Binch Slave Cases to ba created: |1

Enter Case Mumberto search[cc | search
*Select Bunch Case Mastar

) pdd an existing Case to the bunch
Enter Case Nurnber to search

#Salact Case Numbers to be bunched

© create new cases to add to the bunch

QUERIES
o ADMINISTRATOR |

Click “add to bunch case” tab, system will generate the confirmation pop-up as shown below

Message from webpage

" "-'., 10 casels) have been bunched with Ma[ 12011 master case, Please check the Bunch Case Report For details,
L

X

We can easily see the bunch cases details in the “Query” module, whatever proceeding will be done for
master case, corresponding to that master case. Same will be updated for slave cases as well.

District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LogOut

Change Pasgford

= FILING

.
=
m

MEMBER
RECORD ROOM
REPORT
QUERIES
ADMINISTRATOR

( Case Monitoring System )

Bunch Case Report

\

\

Salact bunch master cazer [ ]

@ Ermoicio Feper Bosod em o Bomen o Boin
Select Duration

Fror Date: [01/01/2014
To Date: [13/08/2014

O generate Report basad on 3 Master Case Numnbar

_/

—_———

—> Enter all the asked information in the schemas, select the desired radio button. Click on the “continue”

tab, for generating the desired set of bunch case report as shown below.
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Bunch cases remove
This module is designed to remove the slave case, specified under the master case.

Click on the “bunch case remove” tab, under the “dealing assistant” tab. This action will redirect us to

Bunch Gase Remove

S ———. Search
*Selact Bunch Case Master| Select ¥

Select Bunch Case Slave to be deleted | Selact v

Delete to Bunch Slave Case /

the thread as shown below.

Kb

District Forum
Welcome: admin
State: Kerala
District: Alag
Log Out

cthange Pasfword

FILING
DEALING
ASSISTANT
COURT ROOM
MEMBER
RECORD ROOM
REPORT
QUERIES
ADMINISTRATOR

S Enter all the asked information in the schemas and then click “delete to bunch slave case” for removing
the desired bunch list.

NOTE: after deleting the slave case, corresponding to any master case. Case, will become entirely
independent and there will be no as such effect on the preceding from the previous master case i.e.
there will be no dependency at all. Also we can edit the dates for hearing independent to previous
master case.

Modify IPO/DD
This module is used to change / Edit the details of IPO/DD submitted during the case registration.

Dealing Assitant modify IPO / DD Screen shown below

C Case Monitoring System )

District Forum
Welcome: admin
State: Kerala

District: Alappuzha { FeaseMe [ search
search

IPC/DD Modify

bt
Change Password

For Changa Prass Continua
o FILING
= DEALING
ASSISTANT
CSOURT ROOM
MEMBER
RECORD ROOM
REPORT
QUERIES
ADMINISTRATOR

—> Enter the case number, and then click on “continue” tab.
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Welcome 1
LogOut

Change Password

( ConfoNet )

( Case Monitoring System )

1PO/DD Modify

FILING
DEALING
ASSISTANT
Case Details
Issue Notice

*For Successfull Change Press Continue

CC/2f2011 ¥ search

Causelist

ey S.No DD/IPO No. DD/IPO Amount] DD/IPO Date DD Bank OWD
T 10000 OI/09rZ0IT bank of barods

Add Documents z 1100 01/09/2011 bank of barodz

Add More

Complainants i

Complain

Click “Edit” tab, for updating any current information related to IPO/DD. Will get the screen shown
below

Welcome 1
LogOut
Change Password

( ConfoNet )

( Case Monitoring System )

1IPO /DD Modify

FILING
DEALING
ASSISTANT
Case Details
Issue Notice
Causelist

Pending Cases S.No DD/IPC No.

Add Documents

*For Successfull Change Press Continue

CC/2/2011 ¥ | search

DD/IPO Amount| DO/IPO Date DD Bank

Operation
10000 01/08/2011]

bank of baroda Edit

Add More

H1 500 ”m 1092011

Complainants

foon | ED

Add More

Drcnnndnntc

Welcome 1
LogQut

—> Click “save” tab, after updating all the information in the schemas provided.

—>“Continue” to get the acknowledgement as shown below.

( ConfoNet )

C Case Monitoring System )

IPO/DD Modify

Change Password |

T TR

Case No CC/2/2011 IPO/DD Successfully Updated

Add CompResp to EA from CC

This module is designed to update / Edit the additional information related to any EA cases. Specifically,
related with respondents / complainants of EA cases.

Dealing Assitant Add CompResp to EA from CC Screen shown below
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LSO ErnanuEn

LogOut
Change Password TeoaThrezo Select >
FILING

DEALING
ASSISTANT

Case Details cuome

Select the case type from the drop down menu and then click “submit” tab. This will redirect us the
thread as shown below.

( ConfoNet )

C Case Monitoring System )

District Forum

Welcome: admin

Add more Complainants & Respondents To EA from CC

State: Kerala

Thiruvananthapuram

G EAflE[lll) v
Change Password
FILING

Enter the EA case number, search in case you don’t remember the case number.

—>Click on “continue” tab, for next step.

( Case Monitoring System )

District Forum
Welcome: admin
State: Kerala

Complainants & Respodents

Add Complainants and Respondents from CC to EA (avoid duplicate complainants ani ondents go to given link)

District:

Thiruvananthapuram please Click to aveid Show Already added complsinants and respon
LogOut Complainant(s]

Change Password (e

FILING

Sarthi

ASSISTANT Al

COURT ROOM
MEMBER
RECORD ROOM
REPORT ymar
ADMINISTRATOR Lalit Srikurnar

Respondent(s

Onlina CMS 1.0

L~ Check the radio button correspoding to additional complainants / respondanants.

> Click continue to get the acknowledgement as shown below.

( ConfoNet )

( Gase Monitoring System )

District Forum
Welcome: admin

State: Kerala
District: Complainants and Respondents added successfully

Dealing Assistant
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Case diary
Contains, case information segregated according to any specific dates.

( ConfoNet )

C Case Monitoring System )

District Forum
Welcome: admin
State: Kerala

Case Diary

A — ( A )
LogOut

LoaOut -

Change Password

FITING

Enter the desired date.

—>Click on “continue” to fetch the desired list as shown below.

= UasSt WiuImuiimny JySenn

District Forum

Welcome: admin
State: Kerala
District: Kottayam

Kottayam

Consumer Disputes Redressal Forum, Civil Station, Kottayam

Case Diary
Date:12/03/2013

LogOut
Change Password - - - .
Serial Case No. Date Of Compl Compl Respond Respond Date of Stage Causelist
FILING No. Filing Name Advocate Name Advocate Hearing category
DEALING Ty Counter
ax New Yorl - i
ASSISTANT 1 CC/41/2012 21/01/2012 Paul.T Life Insurance 1270372012 FoF F't"“g 3”“”;*'
COURT ROOM_ Couttd === i==
MEMBER Counter
RECORD ROOM 9 Propritor,No.1 For filing Affidavit-
aae 2 CC/177/2011 18/07 /2011 Eliamma Jocob Air Trauels 12/03/2013 57 V9 Opposite
REPORT Party
ADMINISTRATOR Counter
T.V.Sundaram For fill AFfidowit
3 CC/62/2012 22/02/2012 Gireesh Kumar.T.R iyyankar & Sons 12/03/2012 [27 N9 P

Court Room
This module is designed to update / edit any information related to hearing of the case. There are total
of nine sub-module discussed in detail one by one.

Cause list
This sub-module is designed to fetch the list of all the cases, for which hearing will be done on that

specific date.

~ConfoNet—

( Case Monitoring System )

Welcome: admin CAUSE LIST
State: Kerala
District: Alappuzha *Seleck Date:
tosgut Bt G

ange Passwo

*Select Format 1

# FILING
.| DEALING Order By Case Number Tl

ASSISTANT
+ COURTTOTT |

—>Select the date, court room and format.

—Click on “continue” tab, for fetching the desired hearing cases list as shown below
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W (_ConfoNet )

-. ( Case Monitoring System )

(_for State Commission |

=

Welcome 1 B
LogOut Heading1
Change Password Heading2
FILING Heading3
DEALING (FOR MONDAY THE 01 AUGUST 2011 AT 10.30AM )
ASSISTANT
COURT ROOM Serial Case No. Case Title Name of Counsel
MEMBER No.
RECORD ROOM Court No: 01

REPORT .
ApminisTRAToR |BEFORE:
HONABLE MR. JUSTICE L.K Advani,PRESIDING MEMBER

For Admission Hearing

Online CM5 1.0

1. cc/2/2001 Kriti Vs. |Gargi
28 cc/2/2011 vimesh Vs. |ramesh
- mr vivek
3. A/1/2011 reemaa Vs. |jaganrao DrLE
a. cc/2/2011 sumit Vs, |amit e
mr shrinivasn

L N mr vivke kumar

5. cc/4/2011 jincy Vs. |shincy B
Print Save As HTML Save As Word Document

Court hearing in court room
This sub-module is designed for entering the hearing information related to cases.

( Case Monitoring System

District quu COURT ROOM

State: Kerala
District: Alappuzha *Select Date; 19/08/2014
LogOut \sam Court :
thange Password ——
1

ELLING -
DEAL ING ALL

AQSQTRTANT

L Enter the date and court room you desired and then click “continue” tab.

A

aif ( ConfoNet )
h& ( Case Monitoring System )

Welcome 1

Hearing for the Date : 01/08/2011

LogOut

Change Password Court Room No.1

FILING Serial Case No: Complainant Respondent Case Type Category
DEALING No:

ASSISTANT 1 €C/3/2011 sumit amit consumer case{CC) BANKING
w 2 ccfa/3011 jincy shincy consumer case(CC) CATIONAL
RECORD ROOM 3 Af1/2011 reemaa jaganrac Appeal(a) BANKING
REPORT

ADMINISTRATOR

IM

Click on “case number serial” tab, for expanding the desired case information. This action will redirect us

to the thread as shown below.
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ourt Room - Windows Internet Explorer

http://10,1,11.113:9080/Online

File Edit ‘iew Faworites Tools Help

Py I 1 = »
iz Favories ;@cWrtme | G- B8 | mmn v Page - Safety - Tods~ @+

E

C Case Monitoring System )

Court Room

*Case *Date Of

o CC/3/2011 Hearing + 01/08/2011 =Dats Of Next Hearing : [08/08/2011 Causelist
Hotice Number

In
Complainant(s] Advocate Name(s] Proxy Counsel(s) Persons =
Is)
0 sumit e o—— 10
Can
In
Respondent(s) Advocate Name(s] Proxy Ci Persons
5
il e e o 10
Can
Mote For Attendance: Please Either Select Check Box Or Type In The Text Box For The Attendance. If You Type In The Textbox, Check Box Selection Will Be Discarded . Textbox Input Will Be
The Attendance
For The

Petitioner/Complainant/Appelant :

For The
Respondent/Opp.Barty:

)

Continue Screen, after dragging the screen down.

Court Room - Windows Internet Explorer

@-;}' & /10.1.11.113:9080/0nlineCMS/courtroommodule. d ¥ (%] [x] [Fena [l2]-

File Edt ¥ew Favorites Tools Help

i Favorites | @ Court Room

Category | Select | -~
=Court
Room
Procaedings

’
*Court
Vs \ /
= L
President/ | HONABLE MR. JUSTICE L.K Advani ,MEMBER
~
< I

— Enter the details in the schemas provided, click on “continue” tab, to get the acknowledgement as
shown below.
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A

ffﬁ? ( ConfoNet )

Y

v ( Case Monitoring System )

Welcome 1
LogOut CourtRoomProceeding for the CaseNo CC/2/2011 Sucessfully Updated.
Change Password *Please do DailyOrder Entry for saving the DailyOrder(CourtProceeding) as HTML for future viewing)/ printing
* Indicates Mandatory
FILING

A TR

Court Room table

Field Name Description
Case No. Unigue number allocated to case for example “FA/238/2012”
Date of Hearing Hearing day, case will be heard at the hearing date only

Date of next Hearing  Automatic allocated by the system, successive to hearing day by next 7 days. It
can be edited as per the requirement.

Cause list Segregated list of cases, whose hearings is to be done on that specific date
Cause stage List of stages involved

Notice number List of all the notices, pertaining to the cases.

Complainants Generally person who files the case.

Advocate The person, who is handling the case on behalf of the complainants
Complainants

Proxy counsel Schemas, where complainants “proxy counsel” information will be entered
In Person Schemas, where complainants “In Person” information will be entered
Respondents Synonym, for complainants

Proxy Counsel Same as that for complainants

In Person Same as that for complainants

Cause list category Possible type of cause lists

Court room Editor, for entering the court room hearing information. Specific to a date
proceedings

Court Number Unique number, allocated for hearing the case

President / Member The person responsible for selecting the time of hearing.

Court hearing modification

If in any case, user need to modify the hearing information related to any case. We can do the same by
accessing this sub-module. Remember we can modify the case hearing. Even, if court has already heard
the case.

Court hearing modification Screen shown below

C Case Monitoring System )

District Forum
i

wel nin

Gourt Hearing Modification

Y — Y
[sslect ] sameen

Change Password

D ate OF Haaring 1
o EILING
o DEALING .
ASSISTANT Continue
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Choose the desired case number and date of hearing; click “continue” for next step.

=3

/= Court Room Modify - Windows Internet Explorer %]
@\_/.v [# hetp:yi0.1.11 113:9080/0nlne s courts dule. o NI |[2
File Edt View Favorites Tools Help

i Favorites | @ Court Room ModFy | Biv B) - I o v Page- Safety - Took- @-

~

| ( ConfoNet )
C Case Monitoring System )

Court Room Modify

*Case *Date OF oy . P
o ; €C€/3/2011 Hizmier Date Of Next Hearing : [oa/08/2011 Causelist

*Case Stage: | Registered v Supliment

Cause List

Hotice Number | admission hearing ¥ 3

In
E: Proxy Counsel(s) Person
Complainant(s) Advocate Name(s) =)

O sumit [ e amit kumar i "

Clan
In
Proxy Counsel(s Person
Respondent(s) Advocate Name(s) =)

Camit [ e shrinivasn o 10
Cdan

Note For Attendance: Please Either Select Check Box Or Type In The Text Box For The Attendance. If You Type In The Textbos, Check Box Selection Will Be Discarded , Textbox Input Will Be
The Attendance

For The
Petitioner/Complainant/Appelant :

For The | (= )
EZ Nl

L > Drag the screens down to access the remaining part of the screen.

/= Court Room Modify - Windows Internet Explorer

@;v [&] reepei10.1.11.113:9080/CrlinecMs courtrocmmodule. o [*2][ =] [E ene |2

File Edit View Favorites  Tools  Help

i Favorites | @ Court Room Modify [ - 8 =

.

For The
Respendent/Opp.
arty:

*CausaList
=2t
*Court
Room
Brocesdings

Hearing ~]
=l Souce = | & 1 & > h B £ iIB F & Rk EFEE = &
B 7 U 4| % x*E Qs $iedEa @ e
= Sule ~| Format - | Fort -] size iTm-d-iE R ®

this case is pending for next day

I
n

=CoucE | .. ]

[¢

Enter all the asked information in the text box provided, click “continue” to get the acknowledgement.

Application has the provision, for modifying the following sets of information
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Modification sets

1 Date of hearing

2 Case stage

3 Notice Number

4 Complainants (Cannot be edited, just check or uncheck provision is there)
5 Complainants Advocate (same as that for complainants)

6 Complainants counsel / In Person

7 Respondents (Cannot be edited, just check or uncheck provision is there)
8 Respondents Advocate

9 Respondents Counsel / In Person

10 Cause List category

11 Court Room Proceedings

12 Court Number

13 President / Member

-

Daily order entry (after court hearing)

After the hearing for the cases is done for the day, user need to enter all the information related to the
cases in the application. This sub-module is designed for this purpose only which is termed as the name
suggest “daily order entry”.

daily order entry (after ccourt hearing) Screen shown below

Welcome: admin

C Case Monitoring System )

Court Room

State: Kerala

change Password
#Date OFf Hearing : | Select

| DEALING
ASSTISTANT

| EILING ‘

Enter the case number, date of hearing and then click “continue” for the next step.

= Daily Order - Windows Internet

Explorer

25 | - | o MICEMATLAWSRY) ver 5.0 (Fet) | @S Daily Order < 5 - B) - 0 dBh - Page~ Safety~ Took~ @-

ConfoNet

C Case Monitoring System )

State disputes = i
Bhawani - Floor),31 Road,

sumit e amit

Complaint Case No. CC/2/2011

= RO B = = s M B F e EE s E

EEmmEs T ®O - @5

- o ]

=l ®s- gu- | 3 FE @
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Drag the screen down to access the remaining part of the screen as shown below.

this case is pending for next day

g
y -

_—
S~ o

[HONABLE MR. JUSTICE L.K Advani]
PRESIDING MEMBER

—Enter the information in the schemas asked by the application, click on “continue” tab, to get the
acknowledgement as shown below.

C Case Monitoring System )

Daily Grder far the Casele coiaiross Sucessfully Updated

*Save Order ! Judgement As : | Select - |

Now, application has the provision here for accessing these reports in HTML, Word Document or PDF.
User just needs to click on the desired format.

Cause Title / Judgment Entry
Same what we do for daily order entry. But, here user will enter the judgment corresponding to specific

C Case Monitoring System )

case in the application.

District Forum

Welcome: admin Court Room

State: Kerala
District: Alappuzha *Gase N

] —
Change Password

R
o FILING
o DEALING n "
A

Enter case number, date of hearing asked by the application and then click “continue”.
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Consumer Disputes Redressal Forum
Pazhaveedu P. O, Alappuzha - 688009

CC/02/305

Samuel Daniel Vs. The Managing Director, Cadbury India Ltd. & another

BEFORE :
PRESENT :

Dated The 26 Sep 2004

*PROCEDINGS/ORDER

by | E “5"@@@@@@-@@

=

B0 Rka B ]

&
o)

B I US x x*|L | x = k|9 B = E EE|[T 0= mOoMBE=© Q- =0
Styles ~ || Format = || Font -|| Size -~ || A- 3-8 &
Matter closed.
V|
O

———> Drag the screen down to access the remaining part of the screen as shown below.

|

BEFORE :
PRESENT :

Dated The 01 Aug 2003

*ORDER
(Bl 2 EHOGIE L E B M e W EE o
I U s ® i

: = E L1y tI@OEQ &S
é Shyle + | Format |Heading 1 - | Font - Size = ; T-' @' ; [=]] Iﬁl @

|

‘judgemenﬂ

Enter the details of the judgment and then click “continue” to get the acknowledgement for the same as
shown below.

| rudgemant for the Casat C{ 07308 Swcesstulty pdsted

"Eaw Qrdar [ hudgerant Ag ; l Select b
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Now, application has the provision here for accessing these reports in HTML, Word Document or PDF.
User just needs to click on the desired format and then click on the “continue” tab.

Daily order entry for approval
This feature is incorporated in the application, for approvals required to send the data to the national

server.

daily order entry (after ccourt hearing) Screen shown below

( Case Monitoring System )

District Forum A
s i Daily Order Entry (FOR APPROVAL)
State: Kerala
District: Alappuzha ®Case Mo |search
LogOut
Change Password m
#Date Of Hearing (DO/MMATYYY):

s FILING
o DEALING

ASSEGTFANT t Sl
JmAninT nroana

> Enter the case number and date of hearing, and then simply click “YES” for the approval.

Restore cases
Sometimes User need to restore the disposed off cases, he can do the same through “Restore Cases”

sub-module. User can also edit or set the next hearing date for the recently restored case.

Court Room Restore cases Screen shown below

Disposed Restore

*Case No : [ec/09/342  |search
CC/09/342 v |search

Complainant Name BELL CHIT FUNDS & 2 OTHERS

Respondent Name KGER

*Dt Of Restore 29/08/2014
*DtOfNextHearing 05/09/2014

*Causelist Categuryl For Admissi Hearing v |

*Court Number EI

*Court Room Proceedings [For Admnission hearing |

Enter the details as asked and then click “continue” to restore the desired disposed case. This action will

acknowledge the user as shown in the screen below.

In order to restore the desired case, user need to first fill the MA application corresponding to that case.
For filing the MA application follow the path as shown.
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Scrutiny & case filing Screen shown below

State: Kerala
District: Alappuzha

LogOut
Change Password Case Type : Select ]
Select

FILING
DEALING
ASSISTANT

COURT ROOM

Execution Application(EA)
Interlocutory Application(IA

consumer case(CC)

Choose the case type as” MA”and then simply, click on the “continue” tab for the next process.

Miscelleneous Application

*Date *Date
*Live/Disposed |CC/09/342 Search of of
Case No : Normal [cc/oe/3a2 "] Fiing [22/08/2012 | Hearing (05/09/2012
e
Type [ For Directions g v]
= St St el
£ EEFCTRIGETY: Category : Category : Category :
Complainant's Details
*Petitioner's Name : | BELL CHIT FUNDS & 2 OTHERS 7 | | Senior Citizen ) widow =] ::‘;"3'3';"
Respondent’s/Opposite Party Details
*Respondent's Name : | KSEB v | Senior Citizen L widow Ghy=icalhy
& handic;

Advocate'same:[ ]

Case Type : |Miscellaneous Applici|
—
WA —

Remarks

» Enter the desired case, as shown in the above screen shot and then simply, click on the “continue “ tab
to get the acknowledegement as shown below.

Acknowledgment

Case No: MA/1/2014 In CC/09/342
Date Of Filing: 29/08/2014
Complainant : BELL CHIT FUNDS & 2 OTHERS
Opposite Party: KSEB
Category : ELECTRICITY
Date Of Admission Hearing : 05/09/2014
Filed By:

Dealing Assistant
Date of Hearing Moted 05/09/2014 at 10.30 AM

Signature of the Party/
Authorised Representative Counsel

Print
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Now, we have filed an MA application corresponding to the case which; user is trying to restore. User
will have to dispose this case before the final restore.

Follow the path for disposing the case.

Court hearing in court room Screen shown below

v Supliment
Cause
List

*Case Stage: | Disposed off

Notice Number | Select 'J

L

Advocate Name(s) Person(s)

Complgj

| comp1l

(]
—! adv.cop
Uan
Proxy Counsel(s’ e
Respondent(s) Advocate Name(s) Person(s)
| resp1
O an

setitioner/Co

or The \
lespondent/Opp.

inant/Appelant

Zarty: 4
" Gizetet | counter Aftidavit-Opposite Party " |
y
Brocecines| (| D 8 M Bx b B @G|« »an Efflz=e e n00 ™ = g
(B 1 v s % 2 |g][= = P B = =891 0les NEMEO Q= Q|
| Styles -H Format -'H Font -|| Size -|| A- B-||22 J‘

-y Drag down the screen litllebit, to access the “continue” tab to get the disposing off akcnolwdegement
screen.

Now, user can simply restore the case by following the path as shown below.

Court Room Restore case Screen shown below

Enter the case details and click on “continue” tab to get the achknoledement screen as shown below.

Welcome 1 Disposed Restore
LogOut
Change Password Case No CC/09/3425uccessfully Restorad
FILING
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Daily Report
This module is designed to know the ware bouts of the cases, and their respective current information.
We can segregate the list of cases, according to the desired date.

District Forum

Welcome: admin \ Daily Filing Report

State: Kerala

District: Alappuzha ‘ \ *Selact Data: / |
LogOut

Thunaa s o B

e

( ConfoNet )
( Case Monitoring System )

Welcome 1
LogQut
Change Password

PUNE State Consumer Disputes Redressal Commission PUNE,Maharashtra,

FILING — e it me e
DEALING W of Complainant Respondent Name of CaseType Date of Subje dv/Res_Adv
ASSISTANT 0. Filing Name MName DF DOD Hearing Category
: » State mr amit kumar/mr
1 €C/3/2011 |01/08/2011 | sumit amit e 01/08/2011 BANKING i
State 12323 ms divya mehta/mr
2z Cv/1/2011|01/08/2011 reena preet mehta Coote . i
o 2 State EDUCATIONAL ‘mr vivke kumar/vijay
3 cc/4/2011 |01/08/2011 jincy shincy S 01/08/2011 [RUCA Bl
[P———i/1/2011 01/08/2011 reemaz jaganrao Dhule 23312 01/08/2011 BM
Online CMS 1.0

—> List of cases, segregated according to date desired.

> Click on “print” tab, to download the list or to take the hard-copy.

Query New
This module is designed to know the current status of the cases, along with the proceedings date as
well. Here in user will have the option to customize its report by applying various queries.

Various possible queries are as follows

® |nduration

e Select any condition

e Select cause list category

e Select any option of filing listing
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District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LogOut

thange Passward

o FILING

o DEALING
ASSISTANT

o COURT ROOM

* MEMBER

o RECORD ROOM

o ADMINISTRATOR

Online CMS 2.5

Queries

[] n puration
Frorn Date: [01/01/2014
To Date: [29/08/2014

Select Any Field
Tweseachvaecs |

Select

CaseNumber
Complainant
Respondent
Advocate-Complainant
Advocate-Respondent
StateCaseNo
StateOrderDate

No Of Hearing
CaseType

StateName

category

Members
CauselistCategory
Date-of-NextHeraring

Select Any Field

I

Select

Select Any Field

I

Select
Select Any Field

I

Select

Select Any Field

I

Select

Select Any Field
select

I

Select Any Field
Select

I

Select Any Field
select

I

Select Any Field
Select

I

(5) Meet All The Above Condition Which Is Selected (@)

Meet Any One Of The Abave Condition Which Is
Selected

Select the various fields as per your requirement; this action will redirect us to the result as shown

below.

C Case Monitoring System )

Gonsumer Disputes Redressal Forum
Near Pazhaveedu Village Office,Pazhaveedu P.0O ,Alappuzha 688009

Serial No: Case No:

£C/03/51

2. £C/09/440

Complainant Respondent Complainant/
Advocate
BRANCH MANAGER FIRST FLIGHT
¥ SKANNAN COURIERS AND ANDTHER
Mrs. Suja Oriental Insurance Company Ltd. & 4
others

Respondent / Date of Date of
Advocate Filing Next
Hearing

05/03/0003 21/04/2010

24/12/0009

Click on the “serial case no.” to get the proceedings details for specific case, as shown below.
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( Case Monitoring System )

Case No: | CC/03/51 Category: | OTHERS
Complainant: |¥ S KANNAN Respondent: | BRANCH MANAGER FIRST FLIGHT COURIERS AND ANOTHER
Date Of Next
S.N.|  Date Of Hearing | Court Proceeding Hearing
1 2010-04-15 || DISMISSED 2010-04-21

This module is designed for accessing two main sub-modules consists of:

e Cause list
e Search

Record Room
Consists of:

® Pending cases: for entering the records of the pending cases;
*  Modify Record Room: for Editing and modifying any new information

Pending cases:

Before the actual implementation of this application, pending cases are being recorded in the registers;
simply on the piece of paper. Advent of this application allows the user to record all such pending cases
in the application. We can easily do the same through this module

Record Room Pending cases Screen shown below

Simply, fill all the information asked by the application. * Marked schemas are mandatory and cannot be
left blank.

Click on “continue” tab, to get the acknowledgement screen.
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District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LogOut

Change Password

{ FILING

| DEALING
ASSISTANT

| COURT ROOM

{ MEMBER

{ RECORD ROOM

| REPORT

| QUERIES

| ADMINISTRATOR

Online CM5 2.5

Record Room

#* The disabled field can be entered through Dealing Assistant Modification
%k The details entered can be modified through Dealing Assistant Modification or Courtroom
Modification

e 1
Mo ¢

*Casa

T [ Execution Application(EA) ~|

e .
Caze Mo

*Case

ey [ select v]

*Date *Date
#Date Of (Hearing (Mext

S TV Y7 TE R Previons) eajonsz1s | He2rn9) [21/09 /2014

Fyyyyd (Ddfmm (Ddfmm
fyyyy) Lywyy)

Appellant’s Detail

S E—
R —

P —
B —

Respondent's Details

*RespondantsMame [ | advocatelstame [ |
“Respandant’s address ] B —
e 1 g :
(Adrmmd 9049 Case Categary | | Select
*hotice bumber [ |
*Date Of
*Hurnber Of Issue of First I:l
Hearings Motice{dd/mm
Jywyy)
o et EA Type:
auselis
ey [ select v @ givil *Court Nurmber

*Court Room
Proceedings

criminal

Record room case filing table

Field Name Description

Case Type Types of cases, applicable for the application

Case No. Unique number, user need to enter this manually in the application
Date of filing System generated, can be edited as per the requirement

Date of next and previous
hearing

Applicant name & address
Advocates name & address
*Respondents information
Advocates name & address
Attach to case number
Date of order

*Case category

*Case Stage

Notice number

Date of Issue of First
Notice

Cause List Category

Court Number

Court Proceedings

System generated, can be edited. But, it should not be before the date of
filing

Name and address, information of the applicant

Name and address, information of the applicants advocates

Name and address, information of the respondents. Cannot be left blank
Name and address, information of the respondents advocates

NA, for modification only

NA, for modification only

Case Type, mandatory cannot be left blank

List of case stages involves

System generated, corresponds to the case stage

First Issue Notice date(DD/MM/YYYY)

List of cause lists category
Unique, allocated number to the court
Text area for the previous court room hearing

‘
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Modify Record Room

If in any case user need to modify or edit the cases information, which belongs to the record room. They
can do the same through this module.

Record Room modiffy record room Screen shown below

C Case Monitoring System )

District Forum

Welcome: admin Modify Record Room
State: Kerala

i
Change Password

al MFAI TAT

— Enter the desired case number, and then click “continue” for the next step.

After doing the modification in the screen shown below, simply click on the “continue” to get the
acknowledgement for the same.

{2 Case Filing - Windows Internet Explorer

SHGE
e g‘

110,1,11,113:2080/0nlineCM3/ /recardroommadule M|
File Edit View Favorites Tools Help
{3 Favorites {,:‘3, £ | Suggested Sites = & | Wb Slice Gallery ~
f T = »
(& Case Fiing | 5 - B - =1 o v page- Safety~ Toos- @-
( ) A
- -
C Case Monitoring System )
Welcome 1 i
Siiiin Modify Record Room
Change Password
FILING
DEALING *Casa Typs : [consumer case(cC) = *Case o ¢
ASSISTANT R
E EEFEFH e
MEMBER (Dd/MmyVyyy)
RECORD ROOM . of Fil i *Dats
KT rioess T
REDORY s (Dd/Mm/vyyy) [21/02/2002 Pravious) ; [01/08/2002
ADMINISTRATOR (Dd/Mm/Yyyy)
i Complainant's Details
Online CMS 1.0
Gomplainant’s Narme : e |
*Complainant's Addrass: Advocate's Address [
Respondent's/Opposite Party Details
*Respondent's Nams ; ndvocata's Name ([
*Respondent’s Address! Advocate's addressi [ d
Attach Date Of o
Numbear: (Dd/Mm/ Yyyy) Sy
motica humber [T ]
“Number Of Hewings [T ] e
*CauseList Category | For Admission Hearing v *Court Number
*Court Room court room proceedings...
Procesdings ™
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Report
Consists; lists of segregated and customized reports as per the user requirements. These reports can
further be used for auditing and analysis purposes.

Case dealt in state forum
This module is designed to specifically fetch the cases, which are being handled in the state commissions

along with their cases types as well.

Cases dealt in deistrict forum Screen shown below

State Commission

Welcome: admin

( ConfoNet )

( Case Monitoring System )
Cases Dealt In Stare o,

T ——

State: Kerala
LogOut
thange Password

FILING

REPORT
Gases Dealt in

*From Date: [01/01/2014

select Case 1 | Appeal(a) V]

Appeal (A)

Caveat Cases(CV

Execution Application(E A

Interocutory Application (IA)
i Application(MA)

State Commission

Misc:
Select Report Revision Petition(RP)

Disposed Cases
Summary /Detail

Transfew/

Cases Filed Cases Displ consumer case(CC

(Date of Hearing}

Disposed Cases
Summary /Detail

{Date of Filing)

“continue” tab.

State Commission
Welcome: admin

State: Kerala

LogDut

Change Password

— Enter all the information being asked by the application as per your requirements, and then click on

( ConfoNet )

C Case Monitoring System

Cases Dealt With State Commission

Case Type: Execution Application (EA)
01/01/2014To 25/08/2014

o FILING

o DEALING
ASSISTANT

COURT ROOM
MEMBER
RECORD ROOM
REPORT

QUERIES
ADMINISTRATOR

Online CHM5 2.5
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Kerala State Consurmer Disputes Redressal Commission
Wazhuthacaud, Thiruvananthapuram,
Type of Case - Filed Disposed Pending Cummulative
Year Pending
Execution
Application{EA ) 1z 2 10 57
- 2014
Total - 2014 12 2 10 10
Final Total 1z 2 10
Print
Back
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Disposed cases summary (Date of Hearing)
This module is specifically designed for accessing the list of disposed cases, segregated according to

C Case Monitoring System )

respective dates.

State Commission
Welcome: admin

State: Kerala

LogOut
thange Password

Poe 5 -

~

Zategary Type ¢ | All

Fram Date{DD/MMAOC) (Date of Hearing)
To Date(DD/MMAYYY) ¢ (Date of Hearing)

ADMINISTRATOR
Enter all the information being asked by the application as per your requirement, and then simply click

( Case Monitoring System )

—

State Commission
Welcome: admin
State: Kerala

Kerala State Consumer Disputes Redressal Commission Yazhuthacaud, Thiruvananthapuram,
Summary of Cases Disposed Acc. to Date of Hearing
01/01/2014 To 25/08/2014

LogOut
thange Password
Rl Case No. \
o FILING
i With In 90 Days a4 \
90 To 150 Days e -
Hl 150 To 2 Yrs 255
o
| 2To3 Yrs 14
Ll Above 3 Yrs 1
Hl All Days e
o
X JTo view Details of Disposed Cases Click on corrosponding Link. /

Online CMS 2.5

Print

—> Showing the dates of hearing allocated to dispose case no.

Disposed cases summary (Date of filing)
This module is specifically for accessing disposed cases according to the dates of filing allocated along

with their respective summary.

Disposed cases(DOF) Screen shown below
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( Cas itori stem )

Cases Disposed Yearly Basis{Acc. to Date of Filing)

State Commission

Welcone: admin

* Catagary Type : | All =

. From Date{BO/MMA): (Date of Filing)

* MEMBER — To Date(DD/MMITYY) : (Date of Filing) /
s RECORD ROOM

* REPORT

s QUERIES

o ADMINISTRATOR

Online CMS 2.5

— Enter all the information being asked by the application as per your requirement, and then simply click
on “continue” tab. To, get the summary shown below.

C Case Monitoring System )

‘s::::mt:’:::::ssmn Kerala State Consumer Disputes Redressal Commission Yazhuthacaud, Thiruvananthapuram,
State: Kerala Summary of Cases Disposed Acc. to Date of Filing
Log Out 01/01/2014To 25/08,/2014
Change Password
Day's Case No.
o FILING
o DEALING With In 90 Days 20
ASSISTANT 90 To 150 Davs o
* COURT ROOM 15070 2 ¥ra .
* MEMBER
* RECORD ROOM 2103 ¥re 0
¢ REPORT Above 3 Yre 0
»|
+ ADMINISTRATOR — i
* To view Details of Disposed Cases Click on corrosponding Link.

Online CMS 2.5

Print

Disposed pending reports
Herein user can fetch the details of pending and disposed cases, segregated according to dates along

with their summary as well.

Disposed pengding reports Screen shown below
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|
* MEMBER
* RECORD ROO

* REPORT
»|
|

QUERIES
ADMINISTRATOR

Online CMS 2.5

(ConfoNet )

C GCase Monitoring System

Cases Disposed Yearly Basis

#To Date: [25/08/2014

— Select the “From date” and “To date”, from the date pickers and then simply, click on the “continue”

tab. This action will redirect us to the desired information as shown below.

State Commission
Welcome: admin

State: Kerala

LogOut

Change Password

( ConfoNet )

C Case Monitoring System )

Kerala State Consumer Disputes Redressal Commission Yazhuthacaud, Thiruvananthapuram,
PERFORMA 11

FILING

DEAL ING
ASSISTANT
COURT ROOM
MEMBER
RECORD ROOM

Online CMS 2.

%

user.

MNo. of Cases Pending
Duration No. of Cases
Upto 3 Months 583
Over 3 months upts b mol T — goo
Over 6 m. pto 1 Year gsn\
LJFEr 1 Year upto 2 Years 1249
Over 2 Year upto 3 Years 1
Over 3 Yearupto 5 Years o
Over 5 Years 85
3176
No. of Cases Disposed
Duration No. of Cases
Upto 3 Months 24
Over 3 months upto 6 months 17
| Over 6 months upto 1 Year 115 A
o Yearupto 2 Years 140 /
Over Z Year uph ars /
"
Over 3 Year upto 5 Years \ / 2
Over 5 Years 9
EET

T
3
El
=3

-]
o
]
=

You can see the number of pending and disposed cases, segregated according to dates selected by the

Category wise pending cases
This module will specifically segregate the result according to categories as desired by the user. This can

be related to any industry like airline, banking etc.
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State Commission

Welcome: admin

category wise pending reports Screen shown below

C Case Monitoring System )

Pending Cases/Status

State: Kerala
LogOut
Change Password

FILING
DEALING
ASSISTANT
COURT ROOM
MEMBER
RECORD ROOM

O select Duration gy

*From Date: [01/01/2014
*To Dats: [25/08/2014
[ selact vaar ey

Currant vaar: &) Previous Year: ('

Csze Type : | Appeal(A) v
S ———
tegary Tund | AGRICULTURE b

REPORT

QUERIES
ADMINISTRATOR

Select Report Type

Online CMS 2.5

Case Wurnber Case Status Date of Filing

Complainant Hame Respondent's Hame Hext Date of Hearing

—> Select the category along with other desired information being asked by the application, and then
simply click on the “continue” tab.

State Commission

Welcome: admin

C Case Monitoring System )

Kerala Gtate Consumer Disputes Redressal Sommission
Wazhuthacaud, Thiruvananthapuram,

State: Kerala Gases Pending and Status{CategoryWise)
:;'f% i i Case Type : Appeal (&)
~hande tassviors Category : ATRLINES
FILING Current Year :2014
ASSISTANT SNo. |Case No c | t/Appell Respondent/Opposite Date of Filing Stage Next Hearing Date
COURT ROOM Hame Party Name
MEMBER 1 |A/14/284 |AIRINDIA LTD KASTURI MANI, DIRECTOR 23/06/2014 Registered 27/06/2014

RECORD ROOM
REPORT

QUERIES
ADMINISTRATOR

Online CMS 2.5

Pending cases, segregated according to category “airline”.

Pending cases

This module is designed to fetch all the cases, pending in states commissions. It can further be segregate

according to dates.
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(_ Case Monitoring Sys

State Commission

Welcome: admin

Pending Gases fStatus

State: Kerala
LogOut
Change Passve [#] salect Duration By
o FILING *Fram Date:
JDEALIYG
ASSISTNT [ select vear ey
o COURT ROOM ® o
« MEMBER Current Yaar: Previous Yeart
s RECORD RO Case Type : | Appeal (A) ~]
+ REPORT
+ QUERIES
+ ADMINISTRATOR \ Select Report Type
\ Gase Number [¥] case status DM
Online CM5 2.5
Carnplainant Narme Respondent's Narme Mewt Date of Heating

tPlease select all the information being asked and then simply, click on the “continue” tab, to fetch the

desired result as shown below.

( ConfoNet )

( Case Monitoring System )

Kerala State Consumer Disputes ReareTem

Vazhuthacsud, Thiruvananthapuram,

State Commission
Welcome: admin
State: Kerala

Cases Pending and Status
Case Type : Appeal(A)
Period: 01/01,/2014 To 25/08/2014

SMo.|Case No [ComplainantfAppellant Name Respondent/Opposite Party Name |Date of Stage MNext Hearing
Filing Date
5 Wednesday,
1 [A/14/1 |THE ADMINISTRATOR SANDYA MOL 01/01/2014 |Adjourn Septamber 3, 20
2 |A/14/2 |BIJUGEDRGE THE MANAGER, ANDRA BANK 01/01/2014 |Adjourn ;"ig:“'- =0 er
REPORT For orders /Rese rda
TToLL ¥s May 31,
QUERIES b3 |A/14/5 |BHARATHLE M/S POPULAR VEHICLES& SERVICES LTD [01/01/2014 Mﬂﬂ
ADMINISTRATOR a |as1a/3 |G CTET R — ANNA J0SE PTTTTs |[OF orders/Reserved | Wednesday, July
e L for orders 23, 2014
Thursday,
THE SECRETARY, KERALA STATE MOTHER SUPERIOR, ADORATION .
Online £MS 2.5 5 |A/HT g ECTRICITY BOARD CONVENT DeIEDLS B ::';:emhe" e

—> Screen showing the list along with their current status.

Category wise cases dealt in district forum
Here in user can fetch the cases, which are being dealt in district forum segregated to according to

category.
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= -
C Case Monitoring System )
State Commission ==
i / Cases Dealt In State Commission \

State: Kerala

LoqOut =" \
thange Passvrord
e hrom bate:

b Selact Case | | Appeal(n) ~|

o

| REPORT /
o| QUERIES \

o ADMINISTRATOR — Select Report Typs ——

—r——— = e
Online CHMS 2.5

> Select the “category type” along with the other desired information, and then simply click on the
“continue” tab to fetch the desired report as shown below.

( ConfoNet )

( Case Monitoring System )

State Commission . L
S i Cases Dealt With State Commission
elcome: admin
State: Kerala Case Type: Appeal (A)
LogOut
Change Password Category : CONSUMER
o FILING 01/01/2014To 25,/08/2014
s DEALING Kerala State Consurmer Disputes Redressal Cormmission
ASSISTANT Wazhuthacaud, Thiruvananthapuram,
s COURT ROOM Type of Case - Filed Disposed Pending
s MEMBER Year
o RECORD ROOM Appeal(A) - 2014 [ 1 4
s REPORT
| QUERIES Total - 2014 5 1 4
o ADMINISTRATOR
Final Total 5 1 4
Online CMS 2.5 Print
Back
EA type report

For accessing all the EA type cases and their details.
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( Case Monitoring System )

State Commission
Welcome: admin

State: Kerala

LogOut

Change Password

Civil/Criminal Type Cases in State Commission

o FILING

+ DEALING
ASSISTANT

o COURT ROOM
* MEMBER

o RECORD ROOM
|

o

|

*From Date: [01/01/2014
*To Date: [25/08,/2014

i | CRIMINAL >

| —
< Select EA Type

REPORT

QUERIES
ADMINISTRATOR

Online CMS 2.5

( Case Monitoring System )

State Commission
Welcome: admin
State: Kerala

Kerala State Consumer Disputes Redressal Commission Yazhuthacaud, Thiruvananthapuram,
Summary of Civil/Criminal Cases Acc. to Date of Filing
01/01/2014 To 25/08/2014

LogDut
Change Password

EA Type [ No. of Cases
o FILING ‘ 1

DEALING AlLL Cases(Civil/Criminal
| etails of Cases Click on corrosponding Link.

ASSISTANT

COURT ROOM - q EA
MEMBER Date of Filing Date of Next Hearing |Case Stage rype
RECORD ROOM 1 CRIMIMAL
REPORT
QUERIES Print
ADMINISTRATOR

SN Case No. Complainant /Respondent

K. Rathish Registered

M/=.5al Homes and Resarts,Rep.by 5.Srkant 01/08/2014

EAf14/12 2570772014

Online CMS 2.5

> Click to further Expand it.

CAV Report
Sometimes, judgments of the cases are reserved by some president / member. These types of cases are

termed as CAV cases and can be easily accessed here in this sub module. Generally, in these types of
cases judgment is reserved and either to be pronounced after 1month or already been pronounced

before 1month.
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( ConfoNet )

C GCase Monitoring System

State Commission
Welcome: admin
State: Kerala

GCAY Report

* FILING
o DEALING
ASSISTANT
Teats o somifan V] eartypn ot ]
.
+ RECORD ROOM e Fe o Frearlyyy):
* REPORT
+ QUERIES
o ADMINISTRATOR

|~ Select the From and To dates from the drop-down menu along with the year as well to fetch the desired

result as shown below.

( ConfoNet )

( Case Monitoring System )

Kersls State Consurner Disputes Redresszal Commissian
Wazhuthacaud, Thiruvananthapuram,

State Commission
Welcomes admin

State: Kerala CAV Report
LoqOut
thanqe Password = - =
Month, Year |Mo. of CAV cases in the No. of CAY cases MNo. of orders in CAY MNo. of orders in CAY cases |CAV cases at the end
FILING beginning of the month during the month cases within 15 days beyond 15 days of the month
DEALING January, 0 o 0 L1} L1}
ASSISTANT 204
COURT ROOM February, 0 o o (1] (1]
MEMBER 2014
RECORD ROOM March, 2014 [0 0 0 0 0
REPORT April, 2014 |0 1] 0 (1] (1]
ERitslin May, 2014 |0 [i] [i} [i] [i]
ADMINISTRATOR
June, 2014 |0 o o (1] (1]

Online CMS 2.5

Print
Back

IPO / DD report
This module is designed to fetch the details of the IPO / DD corresponding to specific cases. We can

search the cases on the basis of either duration or by selecting the case type.

IPO/DD Report Screen shown below
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( ConfoNet )

C Case Monitoring System )

State Commission
Welcome: admin

PO/ DD Report

P 22 S —
State: Kerala — —
Loqout [l select Duration 8y

phaloald s
et | “From Dat(OD/MF VYY)

T FILING *To Dste(DDMMANCTYY) |
o DEALTNG [select By case Type
ASSISTANT \ *Select Case Noi [ | search Py
o COURT ROGM ——
« MEMBER .
o RECORD ROOM
«| REPORT L cContinue ]
«| QUERIES
o ADMINISTRATOR

Online CMS 2.5

%Select either by duration or by case type as per your requirement and then simply, click on the
“continue” tab to fetch the desired result as shown below. User, cannot select both the option

simultaneously

( ConfoNet )

( Gase Monitoring System )

State Commission
Welcome: admin
State: Kerala

DD Report

e S.No. |Case No. DD No. DD Bank DD Date DD Amount
Change Password
1 CC/14/9 950809 KOTAK MAHINDRA BANK 2014-01-20 4000.00
FILING
DEALING 2z cC/14/8 950811 kotak mahindra bank 2014-01-20 4000.00
M 3 EE/14/’7 950810 kotak mahindra bank 2014-01-20 4000.00
w 4 CC/14/69 3241 df fd 2013-01-21 124.00
MEMBER 999 :
RECORD ROOM 3 CCA14/69 34 a gd asdgasdga ger 2013-01-29 422.00
m 1] EE/’14/ﬁﬂ 602023 DHANLAXMI BANK 2014-07-16 2000.00
QUERIES
7 CC/14/67 470568 bt 2014-07-14 4000.00
ADMINISTRATOR il -
E] CC/14/66 543683 sht 2014-05-27 4000.00
oOnline CMS 2.5 9 EE/14/’55 814882 sbi 2014-05-23 4000.00

Stage wise pending reports
List of pending cases filtered according to their stage e.g. (registered, admit, issue, notice, final hearing

etc.).

Select the duration by, year by, case type and stage type along with the report type.

StageWise pending cases Screen shown below
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State Commission
welcome: admin

State: Kerala

LogOut

thange Password

( ConfoNet )

Gase Monitoring System

Pending Cases

o FILING

DEALING
ASSISTANT
COURT ROOM
MEMBER
RECORD ROOM
REPORT

Cases Dealt in
State Commission

Disposed Cases
Summary/Detail

{Date of Hearing)

Disposed Cases
Summary /Detail

{Date of Filing)
Disposed Pending

\

Select Duration By

*From Dater [01/01/2014
*To Date: [25/08/2014
[ select vear by

Current Vear: @ Previous Year: O

Case Typs ¢ | Appeal(A)

Stage Type : | Registered

Select Report Type

—

Case Hurmber Case Status Date of Filing

Complainant Name Respondent's Hame Mext Date of Hearing

Click on “continue” tab, after selecting all the desired information being asked by the application.

State Commission
Welcame: admin

State: Kerala

LogOut

thange Password

e FILING

o DEALING
ASSISTANT

o COURT ROOM

o MEMBER

o RECORD ROOM

»|

Ll

»

ADMINISTRATOR

Online CM5 2.5

(_ ConfoNet )

C Case Monitoring System )

Kerala State Consumer Disputes Redressal Commission
Vazhuthacaud, Thiruvananthapurarm,

Cases Pending and Status(Stage Wise)
Case Type : Appeal(A)
Stage : Registered
Period: 01/01,/2014 To 25/08/2014

SMNo.|Case No |Complainant/Appellant RespondentfOpposite Date of Category Mext Hearing

MName Party Name Filing Date

1 |A/14/289(M/S IRG SECURITIES PNT LTD N SHAJY 09052014 |BERVILE 25/07/2014

DEFICIENCY

2 |A/14/228|SECRETARY, PALAKKAD NAGARASABHA P.N RAJENDRAN 20/05/2014 |OTHERS 18/09/2014

3 |A/14/255 |raj kumark.c manager south malabar gramin bank  |21/05/2014 |BANKING 11/06/2014

4 |A/147257 |Subhadra L E‘e Regional Provident Fund 28/05/2014 |OTHERS 25/06/2014

onmissioner

5 |A/14/246 |Thrissur Corporation Shanavas A ¥ 20/05/2014 |OTHERS 18/06/2014
€.J GEORGE, MANAGING DIRECTOR GEDJITH

6 [A/1a/240| g o L SERVICES LTD R. VIJAYA CHANDRAN NAIR 04/06/2014 |FINANCE 18/06/2014

Judgment Reserved
During the overall process of the cases, there might be stage of Judgment reserved. Wherein, judgment

is reserved for some time to be announced by some president / member. This module will fetch the

information regarding all the reserved judgments. User can select this case stage, during the court room

hearing or court room modification along with the president / member for whom its judgment will be

reserved.

judgement reserved Screen shown below
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( Case Monitoring System )

State Commission
i ORDER RESERVED STATUS REPORT
welcome: admin

State: Kerala ~S
LeqOut / Select Judge : [ Select v
thange Password Select
Fram Date! | JGTICE SHRIK.R.UDAYABHANY
| SRL.S.CHANDRAMOHAN NAIR
NEILING To Date! | R M.K.ABDULLA SONA
o DEALING SRI.M.V.VISWANATHAN
ASSISTANT
@EZIX k1K cHANDRADAS NADAR
8| LOURT ROOM RI P.Q.BARKATH AL
sl MEMBER MT.A.RADHA
o RECORD ROOM L S aA Ik aaa
*| REPORT V.VI0SE
«| QUERIES - 1058
o| ADMINISTRATOR ALL

Online CHMS 2.5

> Select the judge along with the “from” and “to “date. Then, simply click on the “continue” tab to fetch

the desired result.

¢ (Confolet )

ot C Case Monitoring System )

State Commission CASE ORDER RESERVED STATUS

Welcome: admin

State: Kerala ||SL| CASE MO, CAUSE TITLE [ ADVOCATES [ DATE OF CAY | DATE OF PROMGUNCEMENT | BENCH HONELE
LogOut

Lhange Password

FILING
DEALING
ASSISTANT
COURT ROOM
MEMBER
RECORD ROOM
REPORT

QUERIES
ADMINISTRATOR

Online CMS5 2.5

Case disposed and pending yearly
This module provides us the combined report of all the pending and disposed cases separated according

to selected duration.

case disposed anf pending yearly Screen shown below
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( ConfoNet )

C Case Monitoring System )

State Commission

Welcome: admin

State: Kerala —

LogOut \

Change Passwr

Cases Disposed And Pending Yedfy oo

o FI1 [£]
of PEALING *From Data:
SSISTANT *To Data:
NCOURT ROOM
o \IEMBER
o| RAGORD ROGM
o| REP
o| QUERIES A
o| ADMINISTRATO ~—~—— P /

L e ] i

Online CMS 2.5

Cases Dispozed [4] Cases Pending 4] cummulative Pending

——>Select the “from” and “to” date, along with the report type and then simply, click on “continue” tab to

( Case Monitoring System )

get the desired screen as shown below.

State Commission
Welcome: admin
State: Kerala Details of Disposed And Pending Cases Yearly

LoqOut 01/01/2014To 25/08,/2014
thange Password

Kerala State Consurner Disputes Redressal Cormmission
Vazhuthacaud, Thiruvananthapuram,

FILING
DEALING
ASSISTANT
COURT ROOM
MEMBER

RECORD ROOM
REPORT

S.No.

Year

Cases Registered
during the Year

Year

Disposed Off During the

Pending during Cumulative

the year

Pending
Till

the End of
year

2014

41

Total

41

2632

QUERIES
ADMINISTRATOR

Online CMS 2.5

MIS Reports

Management information system, this module will further segregate reports as per the management
wish. Herein different check box and radio buttons are provided to further filter the report to more

precise manner.
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( Case Monitoring System )

State Commission

Welcome: admin
State: Kerala
LogOut

thange Password
EEEEE / ® veady \
T Salect Report © Monthly

Online CMS

Report: Daily / Montly / Yearly Statement of Pending Cases

8 B T ——
Fora State Commission —

O paily

None

O turrent Year

Select Pariod :| &) From To

© since Inception

consumer case(€c) (Y] Appeal(a) [] Revision petition(RP) [ Transfer Application(ra) [

Execution Application(EA) L] Caveat Cases(cv) [ Miscellaneous Application(Ma) [
Interdocutory Application(1A)

Case Type Includes

Disposal Includes : Disposed 0ff [¥] Allowed (] Disposed Off / Compliance

et s Disposal against Date of Filing [ Disposal against Date of Hearing [¥] Include OId Balance

Show 0Old Balance [¥] No Breakup for Old Pendency )
\ Braakup By: | [ category [ case Type | Location Wise /
Mcmumn el 6 [ Pending [ O [ Disposal Rate
Month [7] vear

] Format1

Report Format @
O Format2 (Under Construction)

Continue

> Herein we can filter the reports according to following parameters

Select Report (select the radio button as per your requirement, it can be either yearly, monthly,
daily or none)

Select Period (it can be either a current year, duration “from” to “to” dates or since inception)
Case type include (select the type of cases, you wish to include or take information from)
Disposal includes (it can either Disposed off, allowed and disposed off / compliance or mix one
or two)

Options (it can be combination or either of disposal against date of filing, disposal against date
of hearing, include old balance, show old balance and no breakup for old pendency).

Breakup by (it can be either category or case type)

Report Columns Includes (it can be combination or either of previous pending, registered,
restored, disposed, pending, disposal rate, month and year)

Report Format

> Click on “continue” tab, after segregating from the following parameter to get the desired result as

shown below.
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MIS REPORT

YEARLY STATEMENT OF PENDINIG CASES FOR THE PERIOD 01/01/2014 and 31/12/2014
Commission : Kerala
Fora :State Commission
Case Type Includes : consumer case(CC),null
From : 2014 To : 2014

#Disposal includes the cases disposed agast the cases filed in the period

Year Previous Pending Filed Disposed Pending Cwrent Pending Dll;l;::al
Upto 2013 0 7364 5535 1840 1840 75.16
2014 1840 383 28 355 2195 7.31
Sub Total 383 28 7.31
Total 7747 5563 2195 71.81

Print

Query

This module is designed to give answer to the questions, related to cases. Where in sometime user need
more precise information about the cases. It consists of number of sub-module; we will discuss each of
these sub-modules in details as the document proceeds further.

Case History
This module will present you with the detail information regarding the case. Further, user can easily

segregated the result; as per your requirement.

C Case Monitoring System )

District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LogqOut

Change Password

Case History

Gase N Search

FILING

DEALING
ASSISTANT
COURT ROOM
MEMBER
RECORD ROOM
REPORT
QUERIES
ADMINISTRATOR

Select Repart Type

Filing Date [¥] Complainant Hame [¥] Complainant Address

Online CMS 2.5
Fespondert Nare (7] Respondert address 4] aduocate Hame

aduocate address 7] additionsl Complainant Infarmation

\ Additional Respondent Information [¥] Date of Next Hearing /
Case Category Case Stage Remarks in filing /

Result of Case Y] Proceedings entered

Continue

> Enter the case number and then click on search. After that simply, select the same case number from
the select drop-down menu, along with select the report type to segregate the report as per your
requirement. After that simply click on the “continue” tab, to get the desired report as shown below.
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( Case Monitoring System )

District Forum H
Welcome: admin Case H'Stﬂr\'

State: Kerala

District: Alappuzha case No.: [ccrzsmz [Filing Date: [26/04/2007 [case stage: [Hearng |
LogOut

Chonae Possmerd |case category: [eLecTriciTy [Date of next Hearing: |27/11/2002 [Result of The case: [rane
| EILING Complainant Name: K.Ravindran
o DEALING n ]

ASSISTANT Complainant Address: |Aiswarava Super Market, Nooranad, Alappuzha

o COURT ROOM Advocate Name: M.R.Chandra Ketha

¢ MEMBER Advocate Address: Alappuzha

o RECORD ROOM

o REPORT Respondent Name: Secretary, K.5.E.B.

« QUERIES Respondent Address: |K.5.E.E., Thiruvananthapuram

o ADMINTSTRATOR advocate Name:

Advocate Address:
e Remarks In Filing:

dditional Comnlainant Information

‘SN HCnmpIainant MName HCnmpIainant Address Hndvncate Name Hndvucate Address
MNo Data Found
Additional Respondent Information
Print
Back

Click to expand the additional complainant information.

—> Click to expand the additional respondent information.

— Click to expand the hearing information.

A-Diary
This module presents the court-proceedings for the particular specific day.

( Case Monitoring System )

District Forum i
Welcome: admi A-Diary \
State: Kerala

District: *Gelect Date: /(

LogOut |

thange Password .

o EILING
of DEALING
ASSISTANT

o] COURT ROOM

o ADMINISTRATOR

Online CMS 2.5

——> Select the date and click continue to get the desired result as shown in the screen below.
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( ConfoNet )

C Case Monitoring System )

Welcome 1 iz i i
LogOut Commissioner Office, Delhi Delhi SCDRC,
Change Password
FILING A-Diary Report
DEALING Serial Case No. Date of Hearing Date of Next Hearing Case Proceedings
ASSISTANT No.

COURT ROOM

MEMBER For Admission Hearing

RECORD ROOM 1. €Cf7/2011  |02/12/2011 09/12/2011 Proceedings

REPORT

ADMINISTRATOR (>  (€€/92/2011 02/12/2011 09/12/2011 e
Daily Order Print

User can print the daily order entry information through this module. But, it can be done only after
entry is being done in “daily order entry” sub-module under the “court room” module.

jo)
c
©
S
<

Daily Order Print Screen shown below

|

C Case Monitoring System )

District Forum i
Welcome: admin Daily Order Report
State: Kerala

*Case No

DistACE s, ‘
LogOut
thange Password \ CCITanT e

S
o FILING I —
o DEALING

ASSTSTANT

Search

—>Select the case number and date of hearing from the drop-down menu and then simply click on the

C Case Monitoring System )

“continue” tab for the next step as shown below.

District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LogOut

Cthange Password

o EILING |

Daily order

iPrintDaily Order for CC/76 /07

Click on “print” to get the daily order information, as in the screen shown below.
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State Ci Disputes Redressal C ission,Maharashtra

. Floor),31 2 Road, Maharashtra

Complaint Case No. CC/2/2011

vimesh Vs. ramesh and Others

JEFORE:
HONABLE MR. JUSTICE L.K Advani PRESIDING MEMBER

“or the Complalgant:
“or the Opp. Party
tated : 20 Jul 2011

"he court room proceedings....

[HONABLE MR. JUSTICE L.K Advani]
PRESIDING MEMEBER

L “Daily order”, information for the selected case

Cause Title /Judgment Print
This sub-module presents us with the final order report of the disposed cases. User enter this
information in the “cause title/judgment entry” sub-module under the “court room” module

cause title/judgement entry Screen shown below

C Case Monitoring System )

District Forum

Welcome: admin Cause Title /Judgement Report
State: Kerala
District: Alappuzha *CaseMe [ |search
Chanse [Seiec ]
elect »
S s [Select 9]

#Date Of Hearing ¢ | Select »
o F1LING
o DEALING —
ASSISTANT

Enter the case number and date of hearing from the drop-down menu and then simply click on the
“continue” tab for the next process as shown below.

( ConfoNet )
C Case Monitoring System )

Welcome 1
LogDut Judgement
Change Password
Print Final Order for CC/5/2011
FILING —

DEALING

> Click on the “print” tab, to get the final order information as shown below.
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final order
maharashtra,pune
india

Cumglainl Case No. CC/5/2011

........... Complainant(s}
Versus

------------ Opp Party(s)

LE MR. JUSTICE L.K Advani PRESIDING MEMBER

For the Complainant:
For the Opp. Party:

ORDER
Proceedings...

[HONABLE MR. JUSTICE L.K Advani]
PRESIDING MEMBER

L Final order report for the selected case

No of days to dispose off a case
This module presents the information regarding the number of days to dispose off a case, since its date
of filing.

No of days to dispose off a case Screen shown below

( ConfoNet )

C Case Monitoring System )

District Forum

Welcome: admin No of Days to Dispose off a Case
State: Kerala
District: Alappuzha *Case Mo [po/43/2011 search
Log Dut CCaaientl Gat Days
| B e )
Change Passvrord Lat Days
Change Password —
o FTI TNG |

Select the case number and then click on the “Get days” tab.

( ConfoNet )

C Case Monitoring System )

District Forum

AR R Mo of Days to Dispose off a Case
State: Ki 1.
el Rersa Mo of Days Dispossed: 154
District: Alappuzha .
A Cose o [ojurj20i1 saarch
thange Password CC/43/2011 % | cet Days
o FILING ‘
ol MFAI TR

> Desired result
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User Entry Records

This module is designed to fetch the information related to user records corresponding to any particular
case.

User entry can be viewed in two options

e User Filing history (contains the details of the user at time of filing the case)
e User Court room master entry (Full detail information)

User Entry Records Screen shown below

( ConfoNet )
C Case Monitoring System )

District Forum
i User Entry Track

Welcome: admin
State: Kerala

ichict: uzha O User Filing History
LogOut
Change Passvord w Room Master History CC/06/2011 | Search | Select ¥ | ALL v
o FILING ‘
ol BFAI TNG

—> Select the type of user entry from the radio buttons now, select the case number and simply click
“continue”.

( ConfoNet )

C Case Monitoring System )

Welcome 1
LoqOut

LRI PUNE,Maharashtra

%G User Entry Status Report

ASSISTANT User Entry/Madification for Case No: CC/6/2011

COURT ROOM

MEMBER Serial No. |Created On Created By Last Modified on Last Modified By
RECORD ROOM 1 01/08/2011 13:06 PM 1 01/08/2011 12:07 PM 1

REPORT

ADMINISTRATOR

Notice Issued Summary

This module is used to get the notices information corresponding to any case, its entry is being made in

“Issue Notice” sub-module under the “dealing assistant” module. These notices summary can be easily
accessed here.

Notice Issued Summary Screen shown below
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;

= L Lase onitorin T
District Forum / i
Welcome: admin \ Notice Summary

State: Kerala

District: Alappuzha \ Type Case Ho. to search [CC/76/07 Search** Please click on search.. /
LogOut Select Caze No, | CCA76/07 %

thange

JEme |

( Case Monitoring System )

District Forum

i i 5 Alappuzha
elcome: admin . )
State: Kerala Near Pazhaveedu Yillage Office,Pazhaveedu P.O ,Alappuzha 688009
District: Alappuzha Detailed Case Report
LoqOut Notica Datails for Case No: CC/76/07
thange Password
Serial No. Notice Name Notice Date
o FILING
o DEALING 1 Natice Monday, December 17, 2007
ASSISTANT z Notice Monday, December 29, 2008
o COURT ROOM
| MEMBER 3 Notice Tuesday, June 11, 2013

Documents Added Summary

This module presents us with the information and number of all the documents added corresponding to
any case. These documents are generally added in the “Add Documents” sub-module in the “dealing
assistant” module.

Documents Added Summary Screen shown below

( Confolet )

( Case Monitoring System )

i Select Case No for Document Detail
Welcome: admin

State: Kerala

District: Alappuzha \ Type Gase Mo, to search [CC/76/07 Search** Please click on Search.. /
LogOut Select Caszs Mo

thange Password

s EILING |

Continue

Enter the case number and then click on the “Continue” tab.

( ConfoNet )

( GCase Monitoring System )

Welcome 1
LogOut
Change Password

FILING 3
DEALING Document Details for Case No: CC/2/2011

ASSISTANT
COURT ROOM
MEMBER 1 Driving License

PUNE,Maharashtra
Documents Added Report

Serial No Documents Added
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Case Summary
This module will present the user, with the summary of the corresponding case.

( ConfoNet )
(_case Maonitaring System )

Select Gase No for Case Query

*Enter Case Number and tlick on Search [CC/76/07 Search
Select Case Mo | CCA76,/07 %
Change Password

JEnms |

—> Enter the case number and then click on the “Continue” tab.

( GCase Monitoring System )

District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LogOut

c .

/

District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LogOut

Cthanqe Password

Alappuzha

MNear Pazhaveedu Village Office,Pazhaveedu P.O ,Alappuzha 633009

Detailed Case Report

Case Summary Report for: CC/76,/07

Serial (Case No. Date Of Filing C lainant, lail t R d d Date of Stage |Causelist
No. Appellant Name Appellant Advocate |Opposite Opposite Party Hearing category
o DEALING Party Name Advocate
ASSISTANT i
. mM 1 CC/76/07 26/04/2007 K.Ravindran M.R.Chandra Ketha Secretary, K.5.E.B. 27/11/2008 |Hearing ::::;':‘:“““5

Find deleted cases
This module is designed to get the information of all the cases, which are deleted along with the reason

that why, those cases are deleted?
There are two ways to find the delete cases

® Generate report based on a range of date.
® Generate report based on a delete case Number.

( Case Monitoring System )

District Forum
Welcome: admin
State: Kerala

Delete Case Report

District: Alappuzha
LogOut
Thanaeh sicmasd Bzt Reme besed em & Rames o Befies
Select Duration
JEng *From Data(DO/MMA;
.
ASSISTANT *To Data(DOIMM/YYY):
¢ COURT ROOM O Generate Repart based on a Delete Gase No.:
¢| MEMBER *Select Delete Caset [ |
¢ RECORD ROOM
s REPORT
+ QUERTES .
o ADMINISTRATOR
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Select your preference, by clicking on the radio button corresponding to it. Fill all the details and then
simply click on the “continue” tab to generate the desired result.

(ConfoNet )

( GCase Monitoring System )

Iatri Consurner Disputes Redressal Forurn
District Forum Near Pazhavesdu willage Offics,Pazhavesdy .0 ,Alappuzha 688003, Alappuzha
Welcome: admin
State: Kerala Delete Case Status

District: Alappuzha
Loq Out
Change Password

‘ [ sNo. | GCase User Name Date Of Deletion |

—> Format; showing the delete case status, user can also take the print out of the same by clicking at the
“print” tab provided at the bottom of the application.

Second option is to simply, select the delete case number in the schemas provided and then click on the
“continue” tab to generate the result.

Bunch case report
This module will help in fetching all the information related to bunch cases master and their
corresponding slave cases.

Query Bunch cases report Screen shown below

There are two ways to fetch the bunch case master report

® Generate report based on range of dates
e Generate report bases on master case number

( ConfoNet )
( I: Monitori Syst z

PUNE State Consumer Disputes Redressal Commission
PUNE,Maharashtra,

Welcome 1
LogDut
Change Password
FILING
DEALING
ASSISTANT
COURT ROOM
MEMBER
RECORD ROOM
REPORT
ADMINISTRATOR

Bunch Case Status

Master Case Slave Cases Date Of Next Hearing

MA/2/2011
MA/2/2011
MA/4/2011

A/5/2011
MA/6/2011
MA/7/2011
MA/8/2011

1 MA/1/2011 08/08/2011

—>Screen, shows the master cases and their corresponding slave cases along with their date of next
hearing.
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Filed by consumer /advocate report
It shows the combine report of cases filed by consumers and cases filed by the advocate. It can be

viewed on the basis two main parameters.

e Select duration by (segregation will be on the basis of duration)
e Select year by () segregation will be on the basis of year)

Filed by consumer / advocate report Screen shown below

( Case Monitoring System )

District Forum
Welcome: admin
State: Kerala

Cases Filed Status

LogOut
thange Password

[ zelect Duration By

*From Date:

o DEALING *To Date:
ASSTSTANT [F select Year By

¢ COURT ROOM vaar ;

below.

C Case Monitoring System )

District Forum IMCnnsnj:-:warFDiﬁ:tas z{jriressal Farurm i i
Welcome: admin H f ;
State: Kerala Cases filed by Advocates/Consumers
DS ppuzha Year: 2013
Out :
hange Passwrord - ~
Cases filed by Consumers Cases filed by Advocates

® FL 75 24 /
o DEALING

ASBISTANT

s COURT ROOM

> It shows the cases filed by the consumer and cases filed by the advocates for the specific year 2013.

Cases Summary details
(Window / Senior Citizen /PH)

It shows the pending cases details of the consumer who either fall In (Window / Senior Citizen / physical

handicap) category.
Here also details can be fetched by two ways.

e Select duration by
e Select year by
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( ConfoNet )

C Gase Monitoring System )

District Forum i i 0 0
i . Case Pending Details {(Widow/Senior
elcome: admin

State: Kerala Citizen/PH)

District: Alappuzha

LoqOut

thange Passvord [ select puration By

o EILING From Date:

+ DEALING o bate:
AsSISTANT

o

+ MEMBER Current Year: O Previous Year: &

+ RECORD ROOM Category Typet

* REPORT

* QUERIES Senior Citizens

W ADMINTS TRATOR | P Physically Handicapped

> Click on “continue” tab to get the desired result after filing all the asked information by the application.

LogOut Category Type : All
Change Password
SNo.|Case No C i /Apps -/ Opposi Date of Next Hearing |Category Type
*|| FILING Name Party Name Filing Date
»| DEALING ——
ASSISTANT 1 |ecs/13/11 [pRKREMADEVI THE MANAGER,SBI LIFE INSURANCE COMPANY LTD 02/01/201303/01/2013  [Senior citizen/
+|| COURT ROOM 2 [ecrizriz [caavvappan PROPRIETOR,NANDILATH G MART 03/01/2013[04/01/2013 |Senior Citizen/
4EMEMBER 3 ccriarie R S-RAMAKRISHNAN  n1oc cOURIER AND CARGO LTD 07/01/2013(10/01/2013 |Senior Citizen/
s/l RECORD ROOM
+|| REPORT 4 [ccri3/22 [MATHEW PULINKUNNEL  |M/S JAIN HOUSING AND CONSTUCTION LTD 11/01/2013|14/01/2013 |Senior Citizen/
*| QUERIES 5 [ccriz/2a |c.PREMACHANDRAN P.V.CHACKO,MANAGING DIRECTOR,LIS DEEPASTHAMBHAM PROJECT |14/01/2013[15/01/2013 [Senior citizen/
*| ADMINISTRATOR
6 |ccri3sz1 - ETIHADAIRWAYS 16/01/2013|17/01/2013 |Senior Citizen/
RAJAMMA
Online CMS 2.5 7 |ccr137as  [prk.copakumar L.G.ELECTRONICS INDIA PVT LTD 21/01/2013]22/01/2013 [Senior Citizen/

8 |ccrizss LEELAMMA JOSE Eg;&ﬁ%'é'#g:’éﬁﬁ'ﬁ;g'BAB”'MA“AGI"G e 23/01/2013|25/01/2013  [Senior Citizen/
s [ccri3sss  [pvisinu namBoODIRT  [M/S PARTHASARATHY PROPERTIES (PILTD 23/01/2013|25/01/2013 [Senior Citizen/
10 [cc/13/58  [k.vDAYAcHANDRA MENON [M/S BSA MOTORS 29/01/2013|30/01/2013 [Senior Citizen/
11 [cc/13762  |1ASEENTHA THOMAS M/S AVIVA LIFE INSURANCE CO INDIA(P)LTD 29/01/2013|30/01/2013 [Senior Citizen/
12 [cc/13r87  |AmarIITH SINGH M/S ROYAL OMANIA TOURS AND TRAVELS 04/02/2013]05/02/2013  [Senior Citizen/

KALAMASSERRY SERVICE CO-OPERATIVE BANK LTD 06/02/2013|07/02/2013

,NO.3046,REPRESENTED BY SECRETARY DEI Emy

13 |cc/13/90 M.SADASIVAN

14 |cc/13/93 K.R.VENKITESWARAN M/S OLIVIYA ELECTRONIC SHOPPE 07/02/2013|07/02/2013 |Senior Citizen/
15 |cc/13/9s E.Q.JOHN THE COCHIN FASHION JEWELLERY 07/02/2013|08/02/2013 |Senior Citizen/
16 |cc/13/113 m‘m)“NDRA“ATH ERT RP TELEBUY SKYSHOP PVT LTD 12/02/2013|13/02/2013 (Senior Citizen/
17 |cc/13/116 (A.A.XAVIER [ABHILASH,SUPPORT SERVICES 13/02/2013|18/02/2013 Senior Citizen/
18 |CC/13/117 |A.A.XAVIER L.G.ELECTRONICS INDIA PVT LTD 13/02/2013|18/02/2013 Senior Citizen/

Administrator

This module is for the official who will overlook all the operational management of the application. It
will manage the entire admin related task and only authorized personal can have the access of this
specific module.

Admin will be able to

e Set application parameters

e Change password

e Add User

® Assign Module

e Add Members

e Update president / member status
e Shift adjourn cases to new date

e Add Notices

e Edit Notices
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e Update case

e Sequence Number

®  Format heading address
e Delete cases

We will discuss each of these sub-modules in details.

Set application parameters

These parameters are state specific and here at the very first go we define the heading reports and
court name etc. in the format. So that, when a user will be generating the reports, these parameters will
be incorporated in the reports by the application automatically.

Adminstrator Set Appliation parameters Screen shown below

( ConfoNet )

C Case Monitoring System )

District Forum
Welcome: admin
State: Kerala
District: Alappuzha

ot i
Change Password State: Kerala

Set Application Parameters

o FILING District: Alappuzha

*Enter Court Address: [Near Pazhaveedu Villag
#*Set Heading For The Reports: [Consumer Disputes Red|

Choose The Required Case Forrnat: O otd case(ee/09/1)

o
o

o RECORD ROOM G New Caze (oL
s REPORT

J quertEs

Enter all the information asked by the application and then click on the “continue” tab to get the
acknowledgement as shown below.

( ConfoNet )

C Case Monitoring System )

District Forum
Welcome: admin
State: Kerala
District: Alappuzha Application Parameters Updated
LogOut

Acknowledgment

Acknowledgement screen

Change password
This module is to change or update the new system for the account.

Adminstrator Change password Screen shown below
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( ConfoNet )

( Case Monitoring System )

District Forum change Password

Welcome: admin

State: Kerala
District: Al L &
LogOut

Change Password

R
® EILING |

—> Enter the old password (which you are currently using to logging into your account)

——> Password (password, you want to switch too)

— Confirm password (renter the password again)

—> Submit to get the acknowledgement for the password change as shown below.

h& ( Case Monitoring System )

Change Password

iy ( ConfoNet )

A

Welcome 1

LogOut Your Password has been changed

Add User
Here Administrator can add the new user for the application; admin will create the user name and

password for the user as shown below.

( ConfoNet )
[—ease-MuUTTTOTITg-SyStem—.

Add User

District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LogOut

thange Password

*Enter User Name: theck Availability

The User Name you chose is available for your use, continue registration

FILING
: DEALING *Entar Passward:
ASSISTANT *Confirm Password: [eseseseses] |
* COURT ROOM

* MEMBER -
* RECORD ROOM Sl

Enter the username, password for the new user. Please check the availability for the username by
clicking on the “check availability” tab, submit to get the acknowledgement confirmation for the same.

NOTE: Password must contain some at least one uppercase letter, one lower case letter and one digit.

District Forum
Welcome: admin
State: Kerala
District: Alappuzha User Sucessfully Entered
LoaOut

Acknowledgement
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Now, after acknowledgement please login from the newly user to see whether it’s being created or not.

Newly created account, we cannot find some modules in this account. We will assign module for this
user in “Assign module” tab.

C Case Monitoring System )

District Forum
Welcome: ashish90
State: Kerala
District: Alappuzha
LogQOut

thange Password

o FILING ‘

Assign module
Herein admin will assign the modules to the newly created user name.

Adminstrator Assign Module Screen shown below

( ConfoNet )

District Forum
i i Assign Modules
elcome: admin

State: Kerala f
District: Alappuzha \ #5alact User: | Select v / ‘
LoqOut Select
Change Password \ Charu
R
o FILING ol
o DEALING o
ASSISTANT =

al POIRT BOWNIAA

—> Select the user from the drop-down menu and then click on “continue” tab for the next step

( ConfoNet )

C Case Monitoring System )

District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LogOut Madules:

FILING
Change Password

Assigh Modules

User: ashishod

DEALING ASSISTANT

o FILING COURT ROOM
o DEALING MEMBER
ASSISTANT RECORD ROOM
s COURT ROOM REPORT
* MEMBER
MEMBER
= RECORD ROOM ¥ quertes
® REPORT

= QUERIES

Select the modules from the radio button, which you want to assign to the new user and then click on
“continue “tab, to get the acknowledgement.
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District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LogOut

(_ConfoNet )

( Case Monitoring System )

Assign Module

mModules Assiged to User ashish90

Acknowledgement screen for the user “ashish90”

Add Members

Herein user admin will add the president / member for the court room hearing. These are some of the

constraints which should be kept in mind before adding any members / president.

e Seniority level for the president will always be “1” i.e. on the top.

e There should be only one president for one court room hearing.

e [f in any case there is already a president with seniority level “1”, then in order to add a new

president, user need to select the active status for the previous present as “No” or active status

of the newly added president should be set “No”.

District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LogOut

thange Password

o FILING
o DEALING
ASSISTANT

COURT ROOM
MEMBER
RECORD ROOM
REPORT
QUERIES

( ConfoNet )

C Case Monitoring System )

Enter New President/Member

ADMINISTRATOR

Online CMS 2.5

CONSTRAINT:

District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LogOut

Change Password

++ Before changing the Active Status, Please Check the status of PresidenyMembarSiatus
the current President/Member by clicking here
* all Fields are Mandatory
President/Member Name!

Surmarne: | HON'BLE MR. JUSTICE %
Designation: | PRESIDENT b

Active Status:

Justice Status

Courtld:
Seniority:
State:

President Status Check

*Either the Active Status of the President you are updating is Yes or You are trying to make another President active when The
Previous is already active.
Please Update the Active Status of Previous President, then Only New President Active Status will be done.

-‘ FTI ThIZ ‘

We need to change the active status as shown below, to update the following president.
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Constraints for adding the new member (Not President):

e Member’s seniority level will always be greater than “1”
e If there is already an active member with some seniority and we are giving the same seniority to
a new member with active status ‘Y’ then it will, assign this seniority to new member and old
member will have updated seniority with 1+.
e |f we add a new member with active status ‘N’ then it will take the priority other than “1”.
In short, two active members cannot have the same priority.

( ConfoNet )

( Case Monitoring System )

Entry: New President/Member

e

|u|

*#* Before changing the Active Status, Please C ¥ l Presidem ]
status of the current President/Memb: icking here

S
E4

IATOR President/Member Nama:

Sumame: [ yONABLE MR. JUSTICE |

Designation: | yeMmepER ¥

Active Status:
Justice Status:
Courtld:
Seniority:

Enter all the information being asked by the application and then click on the “continue” tab to get the
acknowledgement as shown below.

fg (_ConfoNet )

C Case Monitoring System )

Welcome 1
LogQut

Change Password
FILING Member Mr ram krishnan Sucessfully Added

Entry:Member

Acknowledgement screen
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Update president / member status
This module is designed to add any new information for the president or member already incorporated

in the application or to change their active status.

Adminstrator Update president/ member status Screen shown below

( ConfoNet )

C Case Monitoring System )

District Forum

welcome: admin Update Active Status of President/Member

State: Kerala
District: Alappuzha ** Before updating the Active Status and CoUTE
LogOut Number, Please Check the status of the current tus
thange Password President/Member by clicking here
s FILING R et
o
o MEMBER Justice Status:
o RECORD ROOM \ St /
= REPORT
== Court No:
bl UERIES Active STATOST v
o ADMINISTRATOR
Online CM5 2.5

— Do all the desired modification, from the drop-down menu and then click on the “continue” tab to get

the acknowledgement as shown below.

( ConfoNet )

( Case Monitoring System )

Welcome 1
LogQOut
Change Password
FILING |

Acknowledgement President/Member Update

Updated Active Status of Mr.yashraj

Shift / adjourn cases to new date
Here in admin user will be able to change the dates of next hearing and court number for the cases.

Changing date of next hearing

C Case Monitoring System )

District Forum Select Option for shifting of Cases

Welcome: admin
@ Change Date of Mext Hearing From Date To Date l:l

State: Kerala
Please enter date in dd/mmAyyyy format.

District: Alappuzha
LogOut Q Change Court Mo,

® From date: should be greater or equal then current date
e To date: new date, to which user need to shift the cases, it cannot be any holiday.
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Please select the “from” and “to” date and then click on the “continue” tab to get the acknowledgment

( Case Monitoring System )

:iﬂ'::i:"'::"m The cases to be heared on date 26/08/2014 has been shifted to date 30/08/2014
LAcknowledgement screen

Change court number

Select the change court No. radio button as shown below.

( Case Monitoring System )

District Forum
Welcome: admin
State: Kerala

Select Option for shifting of Cases
O change Date of Next Hearing

District: Alappuzha ) change Court No. From Court To Court
Select
LoqOut Please select court. Selec

!

e  From Court: current court number.
e To Court: number, you want to shift too.

Click on continue to get the acknowledgement as shown below.

( Case Monitoring System )

District Forum The cases to be heared on date 26/08/2014 in Court No. 01 has been shifted to Court No. 02

Welcome: admin

Add notices
This sub-module is provided so that admin can add a notice, which can be issued in “Issue Notice’

4

module in “dealing assistant” module.

Enter the notice number, notice display name, notice authorized signatory and finally the text of notice
as shown below.

Adminstrator Add notices Screen shown below
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+3

( GCas itori tem )

Notice

District Forum
Welcome: admin
State: Kerala
District: Alappuzh; *Hetice Nurnber
*otice Display Name
*
e R

*
Wotice Text | 1yporteant instructions|

REPORT

QUERIES
ADMINISTRATOR

Online CMS 2.5

S Please drag down to find the “continue” tab, click on it, after writing the notice and to get the

acknowledgement screen as shown below.

( ConfoNet )
C Case Monitoring System )

Welcome 1
LogQut

Change Password |

FILING

CourtRoom

Notice for Notice No. 4 Sucessfully Updated |

We can see this notice, whenever we are selecting notices in the “Issue notice” sub-module under the
dealing assistant main module.

Edit notice
Herein admin user can edit or change the notices which are already added, and need some modification.

Adminstrator Edit notice Screen shown below

C Case Monitoring System )

District Forum
Welcome: admin
State: Kerala

Notice

District: Alappuzha

LogOut #Selact Naotice : | Select b
thange Password

o FILING ‘

o DEALING

| COURT ROOM

ASSTSTANT |

Please select the notice from the drop-down menu and then click on the “continue” tab for the next
process as shown below.
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District Forum
Welcome: admin
State: Kerala

District: Alappuzha

DEALTING

ASSISTANT

REPORT
QUERIES

( ConfoNet )

( Case Monitoring System )

Edit Notice

*Motice Display Name |Motice to Complainant
P .
Hetice Au.thor'SEd Senior Superintendent
Signatory

*Naotice Text

ADMINISTRATOR \

Online CHMS 2.5

party and to file their wersion/ objection before this Forum on

r[dhereas, the complaint filed by you has been posted for hearing the opposite
<<*"DIOFNEXTHEARING® *>> , at 10.30 AH.

FPlease take notice that you are also required to appear in time for hearing.

> After modification in the already added notice, please drag down to access the continue tab and get the
modification acknowledgement for the same.

Update case sequence number
Herein admin will update the sequence number corresponding to any case, as per the requirement. This
is generally useful to generate the proper case number by application, in “scrutiny and case filing” sub-

module under the “Filing” module.

Adminstrator update case sequence number Screen shown below

District Forum

Welcome: admin

Stata: Kerala
District: Alappuzha
LogOut

Change Password

( ConfoNet )

C Gase Monitoring System )

Ladoto o Buunher

>

FIEING
DEALING
ASESISTANT
COURT ROOM
MEMBER
RECORD ROOM
REPORT

Casze Type 1 | consumer case(tc) v

QUERIES
ADMINISTRATOR

Online CHMS 2.5

Continue

Select the case number and enter the sequence number you wish to change too. Then simply click on

the “continue” tab to get the acknowledgement as shown below.
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( ConfoNet )

( Case Monitoring System )

District Forum
Welcome: admin
State: Kerala
District: Alappuzha Updated Last Number of consumer case(CC)
LogOut

Acknowledgement Sequence Update

Format heading Address
This is to give the heading display manually, as per the requirement for the following:

e For cause list
e  For daily entry
e For final order
® For notice

For cause list:

( ConfoNet )

( Case Monitoring System )

District Forum
Welcome: admin
State: Kerala

Enter Heading Display

District: Alappuzha / \

LogOut —

Change Password #*5elect Far Display: For Causelist

o EILING Heading L: [consumer Disputes Red|
DEALING Haading 2:
sasielh Hesdings:[ |

(2101 B ) Heading 4:

o MEMBER i

o RECORD ROOM rizeclivg) 5 |

*| REPORT @ Format 1 O Format 2

o QUERIES

« ADMINISTRATOR

Online CMS 2.5

Please select for display from the drop-down menu, enter the heading as per your requirement and
select the format ether 1 or 2 from the radio button. Now, simply click on continue to get the
acknowledgement, as shown below.

( ConfoNet )

( Case Monitoring System )

District Forum
Welcome: admin
State: Kerala
District: Alappuzha You have successfully updated heading
LogOut

Format Heading Address Update

Similarly, select the daily order from the drop-down menu and follow the same process as shown above.

Now, to see the headings for the “daily order “, go to “daily order entry” sub-module under the “court
room” module. This will present you with the screen shown below.
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( ConfoNet )

( Gase Monitoring System )

6%

Welcome 1

LoqOut State consumer disputes Redressal Commission,Maharashtra
Change Password Bhawani Bhawan(Gr. Floor),31 Belvendre Road, Maharashtra
FILING I

DEALING

ASSISTANT

> Heading updated by the user.

Similarly,select the final order from the drop-down menu and follow the same process as shown above.

Now, to see the headings for the “final order “, go to “cause list / judgment entry” sub-module under
the “court room” module. This will present you with the screen shown below.

fg (_ConfoNet )

( Case Monitoring System )

wg.u..;wmmﬂ final order
maharashtra,pune

Change Password
FILING

DEALING
ASSISTANT |

Complaint Case No. CC/5/2011

— Headings updated by the user.

Similarly, do the same process for notice as well

( ConfoNet )

( Case Monitoring System )

Enter Heading Display

Select For Dj

e
Heading 1: |5tate Commission Mah4
Heading 2: |ma||aras||tra

|
Heading 3: |r|utice |
|
1
T

Heading 4: |

Heading 5: |

Continue

L~ Enter the headings as per your requirement and then click on the continue tab to get the
acknowledgement.

84



User Manual Confonetl 2014

Format Heading Address Update

You have successfully updated heading ‘

Now, user can see these headings in the “Issue notice” sub-module under the “dealing assistant”
module. Please follow the path as shown below.

Dealing assistant Issue notice Screen shown below

( ConfoNet )

C Case Monitoring System )

District Forum

Welcome: admin Notice \

L

State: Kerala
District: Alappuzha \ *Search Case Mo: [ /76,07 Search
LogOut \ *Selact Case Mo: [Te 76707 @

Change Password
: ~]
o| EILING
ASSISTANT

Please select the case number along with the notice and then click on “continue” tab for the next step as

shown below.

( ConfoNet )
(_cace-Menitosing System )

Notice

District Forum
welcome: admin
State: Kerala

District: Alapp

Select Complainant , Respondent to whom notice to be Issued

L

Complainant(s) Advocate Name(s)
o k. Ravindran [¥lm.R.chandra Keths
o M
o COURT ROO) Respondent(s) Advocate Name(s)
sl MEMBER
« RECORD ROOM s
ecre
: R—;EIFI’ECFi‘IRI-ErS [ chief £xe Engineer, K5 BB
[l m paiu
o ADMINISTRATOR N
Sivankutty
[
Online CMS 2.5

Select the respondents, to whom you want to issue the notice and then click on the “continue” tab for
the next step.
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District Forum

I Admin

( ConfoNet )

C Case Monitoring System )

Heading 1

State: Kerala
District: Alappuzha
LogOut

Change Password

o FILING
s DEALING
ASSISTANT

o] COURT ROOM

K.Ravindran

Secretary, K.8.E.B.

heading 2

Complaint Case No. CC/76/07

..... Petitioner/Appellant

Yersus

..... OppositeParty /Respondent(s)

——— You can see these headings at the top of the notice.

Delete cases

This module is use, when there is need to delete any case from the application national server.

adminstrator delete cases Screen shown below

District Forum
Welcome: admin
State: Kerala
District: Alappuzha
LogOut

Lhange Password

o FILING
DEALING

HSSTSTAMNT
COURT ROOM
MEMBER

.
L
o RECORD ROOM
L
.
|

REPORT
DUERIES
ADMINISTRATOR
Set Application
Parameters
Change Password
Add User

Assign Module

the next step as shown below.
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(ConfoNet )

( Case Monitoring System )

Delete Cases

/

*+*falect Case number from the Combo box given

*Enter Case No. : search
**Ayailable Cases Before Court Room : | Select v

select A
cC/og/232

CC/08/242
cC/08/217
CC/08/243
CC/99/2010
cc/10/11
cC/10/32
CC/10/68
ce/10/7 =
CC/259/2012

cC/112/2012
CC/272/2010
CC/370/2011

cc/z/2011 (M

L Select the case you want to delete from the drop-down menu and then click on the “continue” tab for
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( Case Monitoring System )
gisirlci Fo_rl.llll / Delete Case Details fcnnsurm'!!m\
elcome: admin

State: Kerala
District: Alappuzha #Indicates Mandatory Input Fields
LogOut

Change Password
— Case Mo [CC/08/303 Date Of Filing: [18/12/2008

FILING
DEALING

ASSISTANT
Complainant's Harne : AdvocatefCounsel If Any:

COURT ROOM
MEMBER
RECORD ROOM
REPORT

QUERTES
ADMINISTRATOR

Complainant's Details

Opposite Party's /Respondent’s Details

dant's Hame: [Managing Director,Kers) Advocate/Counsel If Any:

*Reason For

Online CMS 2.5

| Enter the details asked by the application, reason for deletion is mandate and cannot be left blank. Click

on the “continue” tab to get the acknowledgement for the same.

( Case Monitoring System )

District Forum

Welcome: admin Deleted Case
State: Kerala |
Dishact: |
LogOut

Details for Case No. CC/08/302 Sucessfully Deletad

Acknowledgement screen shows the confirmation of the deletion. Note that, before this confirmation,
application will create a pop-up asking the user to “Yes” or “No” before the final submission.
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